Thursday,
9th March, 1916

ABSTRACT OF THE PROCEEDINGS

OFTHE

ol of fhe Goveyoy Geneyal of Judi,

LAWS AND REGULATIONS

Vol. LIV

March 1916



ABSTRACT OF PROCEEDINGS

or

THE COUNCIL OF THE GOVERNOR GENERAL OF 1NDIA

ASBSEMBLED FORTHEPURTOMEOF MAKING

LAWS AND REGULATIONS,

March 1916

VOL. LIV

PubbisBed Bp Hutboritp of Eovernor General,

Room No. FB-025
Block ‘G’
DELHI

SUPERINTENDENT GUVvERNMENT PRINTING, INDIA.
1916



GOVERNMENT OF INDIA.
LEGISLATIVE DEPARTMENT.

PROCEEDINGS OF THE INDIAN LEGISLATIVE COUNCIL ASSEMBLED UNDER
THE PROVISIONS OF THE GOVERNMENT OF INDIA ACT, 1915
(6 & 8 Geo. V, Ch. 61),

The Oouncil met at the Counoil Ohamber, Imperial Becretariat, Delhi, on
Thursday, the 9th March, 1916.

PRESENT : '

The Hon'ble Sir WiLriau CLARK, K.0.8.1, C.M.6., Vice-President, presiding,
and 57 Members, of whom 50 wo:a Additional Members.

QUESTIONS AND ANSWERS.

The Hon'ble Mr. Surendra Nath Banerjee asked :—

1. “(a) Will the Government be pleased to indicate the progress of Local Progrees ot
Belf-Government in India by giving for each year province by province for the Gorerameny
last five years the number of clected members for each Municipality, District
Board and Local and other Boards under the Local Self-Government Acts ?

(8) Do the Government propose to direct that such statements should be
published in future yes: by year?”

The Hon'ble Sir C. Sankaran Nair replied :—

(1) “The figures asked for by the Hon'ble Member are given by provinces
for Munioipalities and District Boards, respectively, in the statement® which I
put on the table, Further dotails will b~ found in the statement appended to
tho various Provincial Reports.

(2) The figures are already published annually in the Provincial Reports.”

® Fide Appendix A,
( 257 )



Prohibitien
Skport or
ro0d
Frar
Bwsdish

o

Usiversity

F

258 QUESTI(ONS AND ANSWERS.
[ Ar. Surendra Nath Danerjee; Mr. C. I 4. IIil.]  [9rB March, 1916.]

The Hon'ble Mr, Surendra Nath Banerjee asked :—

2. “(a) Has the attention of the Government been drawn to tho action
of the Swedish Government in prohibiting the export of wood pulps for the
manufacture of printing paper ?

(%) Is it a fact that paper made from wood pulps is at present largely
imported into India for printing purposes ?

(¢) Isit & faot that paper-making materials are to be had in abundance
in many parts of India and Burma. Will the Government dirocot an inquiry
into this matter, and state what action, if any, it proposes to take in this connec-
tion with a view to foster the growth of the indigenous paper industry ? "’

The Hon’ble Mr. C. H. A. Hill replied :—

“(a) The Government of India have no information on the subject other
than that which has appeared in the Press.

(b) The Government of India believe this fo be the case, but have no
definite information as to the extent to which the paper imported into India is
manufactured from wood pulp.

(c) The answer to the first part of the question is in the afirmative.
The possibility of fostering the paper pulp industry in India has formed the
subject of detailed inquiry, both by the Government of India and by Local
Governments for some years past; an expert in the manufacture of paper
pulp having been empluyed by the Government of India for this purpose.
The results of these inquiries have been published, from time to time, by the
Forest Research Institute. Concessions for the manufacture of pulp from
wood, bamboos and savannah grasses have been given in several provinces,
while the Government of India have reason tv believe that in one province the
Local Government has under consideration a project for the erection of a small
pulp factory in order to test thoroughly the commercial possibilities of
savannah grasses for the manufacture of paper pulp. In these ciroumstances,
the Government of India do not consder it necessary to direct any further
special inquiry into the matter, more particularly as they understand that,
under present conditions, little progress can be expeoted owing to the difficulty
of procuring the necessary machinery and chemicals*’

The Hon'ble Mr, Surendra Nath Banerjee:—

“ May I ask the Hon’ble Member, asa supplementary question, to state, if
he thinks fit, the name of the Government which is making these arrangements ?

The Hon’ble Mr. C. H. A. Hill:—

“ There is more than one Local Gevernment at present making inquiry
into the matter.”

The Hon’ble Mr. Surendra Nath Banerjee :—

Is the Bengal Government one of them ? *

The Hon’ble Mr. C. H. A. Hill :—
“No, I think not, so far as my recollection goes at the moment.”

The Hon’ble Mr. Surendra Nath Banerjee asked :—

. 3. “(a) Has the attention of the Government becn drawn to the statement
which has appeared in the newspapers to the effect that it is improbable that
the Dacca University Bill will be taken up in the Imperial Legislative Council
before next autumn at the earliest, and that the Patna University Bill will
also be delayed ?

. (b)) Dothe Government propose to instruct the Local Governments to
introduce these Bills into the local Legisiative Councils and dispose of them in
those Councils ?
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[9rm Mancs, 1018.] [ Sir C. Sankaran Nair; M. Surendrs Nath
Banerjce; Sir B. W. Gillan; Mr. Qumrul
Huda; Sir Reginald Craddock.)

The Hon'ble Sir C. Sankaran Nair replied :—

“(a) Tho attention of Government has been drawn to the staferaent in
question.

(b) The proposals for legislation for the Patna University are still under
consideration. As regards the Dacca University, it is intended to introduce
the I ‘htwn in the Imperial Council, and the Local Government has ocon-
ocurred in this procedurs,”

The Hon'ble Mr. Surendra Nath:Banerjee asked :—

4. “(1) Will the Government be pleased to make a statement showing the Mg=i®
measures that have been taken from 1905 to 1915 to promote the comfort and Ei‘*.—fm
convenience of Intermediate and Third Clas|Railway passengers ? yexience of

(2) Will the Government be pleased to state what further measures they ) and
propose to take in the same direction in the immediate future ? Eaifeay ™

Passsngers.
The Hon'ble Sir R. W. Gillan replied:—

“ A statement® is Jaid on the table showing the measures which have
been adopted by the Railway Board, from the constitution of a Board in
.March 1906 up to the present time, for seouring tho greater comfort or
convenience of 3rd class passengers, and of passengers generally where passen
of the 8rd and Intermediate classes are maiuly affected, and showing also the
action immediately proposed with the same objeot. No steps have been tak-n
espeoially for the benefit of Intermediate class passengers.”

The Hon'ble Mr. Qumrnl Huda asked :—

5. “(1) Have any Indian newspapers been placed under Government con- SEems'?
sorship since the Defence of India Act, 1915, was passed ? If so, will the P=pers-
Government be pleased to lay on the table a list of such newspapers giving the
places of their publication ? ]

(2) Are any instruotions issued to the persons conduoting such newspapers
regarding matters which it is desired that they should not publish ?

('3 Isit a fact that the printers and publishers of such newspapers are
directed not to allow anything to appear in them unless it has been previously
submitted to a censor, and its publication has been approved by him ?

(4) If the answer to (3) isin the affirmative, will the Government be

leased to atate under what circumstances and on what grounds such action is
Seemed Decessary ?

(6) Will the Government be pleased to state the names of newspapers,
if any, which were onoe censored, but in regard to which theé order placing
them under censorship has been withdrawn?”

The Hon'ble Sir Leginald Craddock replied :—

«8o far as the Government of India are aware, orders under the Defence
of India Act have been passed against two papers—the Hamdard and
Zamindar—requiring them, prior to publication, to submit matter of cartain
kinds for the scrutiny of a Government officer. This aotion was necessitated
by the manner in which theso papers were being conduoted. So far asis
known, the orders have not been withdrawn.” '

The Hon'ble Mr. Qumrul Huda asked :—

8. “(1) Is & Government censor rcquired to posess any goneral and guatoa.
Canears,

}gurnulintio quaiificr Hons for the satisfactory and fair discharge of his duties P jatzas

80, what aro these qualifications ?

® Pids Appendix B.
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[ Mr. Qumrul Huda; His Excellency the Com- [9rn Marcm, 1916.]
mander-in-Chief ; Khan Bahadur Mir Asad Ali
Khan; Sir Reginald Croddock; Maharaja
Ranajit Sinka of Nashipur; Sir C. Sankaran
Nair. ]

(23 Are any instructions given to o censor to guide him in the di
of his duties? If so, will Government be ploased to lay on the table a copy of
such instructions ?

His Excellency the Commander-in-Chief replied :—

“(1) No definite qualifications are laid down for the men:bers of the
Deputy Chief Gensor's staff. They are however carefully selected with regard
to &eir suitability.

&2) The instructions issued for their guidance are, for ohvious reasons,
confidential, and the Government of India do not propose to lay them on the
table.”

The Hon'ble Khan Bahadur Mir Asad Ali Khan asked :—

Compllation 7. “(s) Was a compilation showing the classification of holders of all
dasiter  appointments carrying a monthly salary of Rs. 300 and over preparod at the
emotanl  instance of the Public Bervice Commission ?

Boime=, () If o, has the compilation been published for the use of the general
over. public ?

(c) If the compilation has not been published, do Government propos®
to publish it at an early date ?”

The Hon'’ble Sir Reginald Craddock replied :—

“8uch a compilation was made for the use. of the Public Bervices Com-
mission. It has not been published, and the question of its publication can best
be considered when the report of the Royal Commission becomes available.”

ked'rhe Hon'ble Maharaja Ranajit Sinha of Nashipur
as. =

Fivanetal 8. “Will the Government be pleased to state if any Provincial 8anitary
E.l:"‘:'ff“ Board has been entrusted with fizancial authority and responsibility ? *
Boarda

The Hon'ble Sir C. Sankaran Nair replied : —

“8o far as the information at the disposal of the Government of India shows,
Sanitary Boards in certain provinces have becn entrusted with financial authority
and responsibility. For example, in Bombay, the United Provinces and
Punjab certain sums are placed by the Local Government every year at the
disposal of Sanitary Boards for distribution.”

kedTlm Hon'ble Maharaja Ranajit Sinha of Nashipur
a8 —

Santtary 9. “ Will the Government be pleased to state in which i _
Basds.  fficials have been included as memgers on Banitary Boards? provinces non.

The Hon'ble Sir C. Sankaran Nair replied :—

“Bo far as the information at Lhe disposal of the Government of India shows
the provincial Sanitary Boards in Bombay, Bengal, the United Provinoes and
Punjab contain one or more non-official members. In Burma, where there are

. dclgmom Banitary Boards, a non-official may be added at the discretion of the
mm ssioner,”
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[9rE Maxcw, 1916.] [ Sir Fazulbhoy Currimbhoy; Mr. C. E. Low ; Mr.
Madhu Sudan Das ; Sir William Heyer. |

The Hon'’ble Sir Fazulbhoy Currimbhoy asked :—

10. “(a) Has any communication been received by the Government of Qroantee
India from the Becretary of State for India regarding a Resolution of the sgonomie
House of Commons relative to the organisation of the economic strength of e
the Bmpire with a view to secure economio superiority over enemy countries ?

(5) Has the attention of Government been drawn to a report to the effect
that Mr. Bonar Law recently stated in the House of Commons, in reply
to a question by Mr. Hewins, that the Overseas Dominions had heen approached
by the Imperial Government on the subject of the Resolution referred toin (a) ?

(¢) If 50, do the Government of India propose to make efforts to co-operate
with the Imperial Government and the Dominion Governments for the attain-
ment of the objects in view P’ '

The Hon'ble Mr. C. E. Low replied : —

*The answer to part (a) of the question is in the negative.

The answer to part () of the question is in the affirmative,

With regard to the third part of the question, the Government of India
have throughout the war been in the closest co-operation with the Imperial
Government in respect of rendering available the economic and industrial
resouroes of India for the purposes of the war. The manufacture of munitions
and the export of such important articles as manganese, saltpetre, sandbags
and wheat, as well as numerous others of less importance have, whether at
the request of the Imperial Government or on the initiative in many cases
of the Government of India, been organized, controlled and directed, with the
view of giving the utmost possible assistance to Great Britain and the Allies.
The Imperial Government, therefore, are well aware both of the nature and
extent of the resources of India, and'of héer willingness to co-operate in any
way in which they may desire *

The Hon’ble Mr. Madhu Sudan Das asked :—

11, “(a) What sum of mouney (if any) was lent to the several Presidency sonsy
Banks in India from the Paper Currency Reserve du-ing the last calendar fére
year (1916) ? Feney o

(5) Did the Presidenoy Banks re-advance to other Banks the amount thus Presdency
lent to them ? If so, will the Government be pleased to state the terms of such mam
re-advance as regards tho rate of interest and the purpose for whioch this money
was to be used ?

(c) Were any firms or individuals financed out of this money with a view
to help industries? If so, will Government be pleased to state the names of such
firms or individuals ? "

The Hon'ble Sir William Meyer replied :—

“No money was lent to the Presidency Banks from the Paper Currency
Reserve in 1915.”

FINANCIAL STATEMENT.

Fizsr SriGE. i
‘The Hon'ble Sir Willinm Meyer :—*I beg, Sir, to open tho first
stage of the disoussion on the Financial Statement for 1916-17.”



262 RESOLUTION RE REDUCTION OF SALT ESTIMATE.
[ Sér Ibrakim Rahimtoola.]  [9Tm Marcs, 1916.]

RESOLUTION EEX REDUCTION OF SALT ESTIMATE.

The Hon’ble Sir Ibrahim Rahimtoola :—* 8ir, I beg to move—
‘That the estimate of Revenue from salt be reduced by 2£800,000 (six hundred

thousand pounds) and be passed at £3,400,000, so that the rate of taxation may be retained
at the rate of one rupee per maund as during the current year.’

“ 8ir, in view of the severul discussions which have already taken place
in the Coundil, it is not my intention to speak at any great length on this
subject. On the present occasion I am, personally, safe from any oriticism
because the objeot of my Resolution is that the poor may be relieved of this
additional bu.nien. I want to make it perfectly clear that I have never been
opposed to the imposition of fresh taxation to meet the requirements of the
Government of India. I have clearly disolsimed any -intention of opposing
increased taxation from any one of the three sources proposed by Gover: t,
if the money was needed for the purposes of administration to cover in full
the estimated expenditure prepared by Government themselves. My objeotion
bas throughout been that at a time like this when, in consequence of the war
and the effects thereof, the people of India have suffered as have all the other
component parts of the British Empire, that fresh taxation should be imposed
for the purpose of obtaining a surplus. .

“ 8ir, the financial position has now become clear. In consequence of the
passing of the Indian Tariff (Amendment) Bill and the Income-fax Bill, the
result of the next year’s Budget so far has been clearly established as follows:
The total deficit estimated in the Finanocial Statement of £3,600,000 has been
more than covered becaucethe estimated additional revenue will now yield
£3,000,000—£8,100,000 from the Tariff Aot and £900,000 from the Income-
tax Act. This additional revenue of £3,000,000 places the position of the
Budget as follows : the full estimated expenditure is now financed and there
is a sarplus of £400,000.

“ On the present oocasion, therefore, my object in moving this Resolution is
to appeal to tho Government {o consider whether, having regard to the fact
that they have .lready obtained .: surplus of £400,000, they should obtsin a
further £600,000, estimated 8 Le obtained from the salt tax, and swell the
surplus from £400,000 toa million pounds.

“8ir, I clearly recognise that the salt tax is regarded by Government—
and rightly too—as a reserve. Por the purposes of administering a vast country
like India, it is recessary that cerfain sources of revenue, certain sources of
taxation, should provide a reserve to be called up in case of emergency ; and
I recognise that the salt tax lends itself to that kind of reserve. At the
same time, there is this thing to bo borne in mind, that that reserve should
only be tapped when it is absolutely ry—especially so b the
incidence of this tax largely falls upon the poor. 1If, as I said, a case is made
out for additioral taxation, I am quite prepared to accept the position which
the Government of India have taken up, namely, to take all the revenue they
can get from ine increase in the tariffs, the second source to be tapped being
the income-tax, and the last source being the salt tax. Now, 8ir, the first two
sonrces have been tapped, and they give not only the entire rc-enue that is
required for the purpose, but they provide a surplus of £400.000. Under these
conditions, 8ir, I would appeal to the Government of India to consider w; - ther,
in view of these facts, they should persist in carrying out their intentiva of
obtaining an additional revenue of £600,000 from salt or, at all events on this
occasion, leave salt alome, reserving it for next year if circumstances then
necessitate increased taxation.

“Bir, there is an additional reason why I make this appesl. As a con-
sequence of small inoreases and decreases in the salt tax considerable disloca-
tion is caused in retail prices, and there is a strong body of opinion to show
that the actual rates charged to the poor are In many cases in considerable
exoess of the actual additional revenue obtained by Government. 8ir, taking
that into consideration, would it not be better not to have this increase of 7our
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[9rm MarcH, 1916.] [ Sir Ibrahim Rakimioola; Mr. Surendra Nath
Banerjee ; The Vice-President.]

annas in the maund now till a strong justification is made out for additional
revenue for administrative purposes, and then to regulate this tax in a manner
g0 that it may be maintained at that rate for a considerable number of years.
The constant changing of this tax leads to dislocation in retail prices, and it is
to my mind eminently desirable that that should be avoided as far as possible.
“8ir, it iy not my intention on the presept occasion when we are dealing
with the surplus in the Budget—whether that surplus be £1,000,000 or only
£400,000—to go over the ground of moral or imifioral budgetting, of finding a
definition of taxpayer, or whether 8 or 4 per ce?ﬁt‘of?the working balance can be
easily dispensed with, or, again, whether the railway revenue is profits out of trade
or indireot taxation, as I have repeatedly contended in this Council. These are
points which may well be left alone on the present occasion. At a time like this
it is desirable to avoid controversies and ocontentions as far as possible, and I
do not therefore propose to go into those questions and occupy the time of the
Council by any discussion ahout them. My only object on the present oocca-
sion is to appeal to the Hon’ble the Finance Member and the Government of
India—knowing full well how keenly sympathetic the Finance Member is
towards the interests of the poor—I appeal to him once again on behalf of those
poor whether he should not be content on the present occasion with the sur-
lus of £400,000 that he is going to get from other sources. As I said before,
fam not satisfied that any justification exists for levying additional taxation
in order to obtain an additional surplus. Well, Bir, a part of that surplus has
already been obtained, and I now appeal to the Government to oconsider
whether they will insist upon getting their full surplus of a million pounds,
or, in the interests of the poor, be content with a surplus of only £400,000.
Bir, with that appeal, I will conclude my observations.”

The Hon'ble Mr. Surendra Nath Banerjee.— 8ir, I have a
Resolution, the first part of which isidentionl with the Resolution moved by
my Hon’ble friend, Sir Ibrahim Rahimtoola. S8ir, my submission is, that it
would simplify matters if you would permit me either to move that Resolution
or speak in support of this, and if I do speak in support of my friend’s
Resolution, you will, I hope, relax somewhat the fime-limit, which is 15
minutes.”

The Hon’ble the Vice-President.—*“1 think the latter counrse
would be the most convenient for the COouncil and would save time; but I
trust the Hon’ble Member will not abure the relaxation of the rule which is
permitted to him.” )

The Hon'ble Mr. Surendra Nath Banerjee :—“S8ir, Iam
sure the Resolution which has been moved by my Hon’ble friend and ths
Regolution which stands against my name must strongly appeal to the sympa-
thies of my Hon'ble friend the Finance Minister, for his Budget, despite ex-
ceptions here and there—and the most notable of these exceptions is the
enbanced duty on salt—is the poor man’s Budget, instinct with living sympa-
thy for the poor man and his lot. Could I be persuaded that fresh taxation
was necessary, I would give my wholehearted support to his proposals of tax: -
tion, save and except perhaps an itcrn here and an item there and the proposed
enhancement of the salt duty. But, Sir, my submission is that no case has
been made out for fresh taxation, and if it wns necessary to impose taxes for
the purposes of raising money, it should be confined to the raising of the
amount of the actual deficit. In that case the £600,000 which it is intended
to obtain by the enhancement of the salt duty would automaticaliy disappear.
My position, therefore, is this—that taxation is unnecessary. And, Bir, I
desire to consider for a moment the surpluses and the deficits for a period of
20 years extending from 1824 to 1914.

“ During these 20 years we had 17 years of surpluses and 8 years of deficits.
The surpluses came up to £409 million ; the deficits of the three years came
up to £8-4 million ; and deducting the deicits from the surpluses we hz.,o
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for a period of 20 years the huge surplus of £325 million. Nor is this all.
This surplus does not’ include £1 million of the Famine Insurance Fund
whioh is charged off the accounts. When famine ocours expenditure is inocur-
red and is shown in the accounts. However that may be, there is the out-
stapding faot that in the course of 20 years extending from 1894 to 1914 the
Government of India were able by their taxation to acoumulate a surplus
of £324 million which they have rightly, as I think, applied to the reduction
of the debt. And how does the debt stand to-day, or rather on the 81st March
1915 ? The permanent débt of the country is £1°56 million. The state-
ment might seem to be surprising; it may even bo viewed with an air
of incredulity, but I am prepared to prove it. The total debt of the
country on the 3lst March, 1915, amounted to the sum of £376 million; the
exact figure is £276'5 million. The debt contracted for the purposes of railway
construction amounts to 2333 million £. Debt for the pur of irriga-
tion amounts to £411 million. ‘9 million £ represents Delhi construction.
Therefore deducting these amounts from the total debt, we have the national
debt reduced to the figure which I have just mentioned, vic., £1 3 million,
Sir, I am entitled to hold that these debts for railway and irrigation are in the
nature of ar investment, and they must not be regarded as part and parcel of
the permanent national debt. 1n 1912-13 aud in 1918-14, irrigation and
railways gave us a clear income of £59 million after paying all working
charges and interest. In 1914-15, despitc the war, they gave us a profit of
£3-1 million. I do not indeed overlook the fact that we have temporary debts,
unfunded debte, such as Provident and Saving Banks deposits; but against these
we have to bear in mind the advances which the Government of India have
made to the Presidency Oorporations, to Municipalities and District Boards,
to Native States and to private landholders. Therefore, 8ir, here we have this
faot that our national debt at the present moment, barring the investments to
which I have referred, stands at the ridiculously small figure of £1°8 million ;
and my submission is that, having regard to the abnormal situation in which
we find ourselves at the present moment, the proper way to meet that situation
would be by contracting a loan. My Hon’ble friend will probably say -that
-you cannot get money at the present moment in the present condition of the
mar\et without a high rate of interest. Perfectly true. . We may contraot
a tem porary loan, renew it from time to time and merge it in a8 permanent
loan in an improved market. And, Sir, there is another fact which
has t: be borne in mind, and which is very pertinent to the considerations
I 2w now placing before this Council, namely, that the Government of
Indin have always been exceedingly cautious in the framing of these
estim..tes. A perusal of the Financial Statement will show that the actual
surpluses have generally, if not always, exceeded the estimates, and the
estimates of expenditure have generally, if not always, fallen short of the
actnals. And the result has been that the huge surpluses of the Govern-
ment of India have beon kept down by doles to the Provincial Govern-
ments. My Hon'ble friend the I'inance Minister, as & member of the
Decentralisation Commission, remarked that these doles were wasteful and
demoralising, but the Government of India have been indulging in the luxury
oi granting these doles, and at the same time having largo acoumulations of
surpluses for themselves. I will give figures to show that we have been
overtaxed in the past, and that we should not commit the same mis-
takc again. Immediately after the tixation imposed by Sir Guy Fleetwond
Wﬂgon, I think in 1910, we find in 1911-12, £2 million given as doles to- Pro-
vincial Governments, and in 1912-13, £3-7 million was given to the Provincial
Governments. At the same time in 1911-12, tho Imperial surplus was £8-9
million and in 1912, the Imperial surplus was £31 million ; and the
Provincial balances stood at the enormous figure of £7 willion, the
prescribed minimum being only £1 million. Therefore, it seems to me that
we ought {0 avoid taxation by contracting a loan ; and of course if that were
done, the enhanced salt tax would disappear.

“ 8ir, the Hon'ble the Finance Minister has made a statement in the coursc
of wkich he gives the reasons for the imposition of the now taxes. It occurs
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at paze 10 of the Financia] Statement (paragraph 32). The statement is
written with that brevity, conciseness and force which distinguish the utter-
ances of Bir William Meyer. After having stated the difficulties experienced
by the Becretary of State in raising loans in the English market, the Financial
Statement says— :

. “We have also to recollect that the termination of the war, when it 'comes, willleave us
with heavy financial demands upon us. We shall still, in all probability, have a large amounnt
of temporary debt to pay off, und must also prepare for the liquidstion of the rupee loan raised
this year, which has to be repaid by 1928. We shall likewise have to surrender nearly £2
million which we ehall havereceived in connection with the liquidation of hostile firms and the
employment of captured enemy vessels. On the revenue side again, we must recognise that the
experiences and lessons;of the war must also add in some directi to our p t military
charges ; and, lastly, it is desirable that we should be in a position when peaco retarns; or as
soon after as may be, to provide further funds for such beneficent purposes as the improvement
of education and sanitation.’

* 8ir, let us consider in seriatim the various points which have been urged
by the Finance Minister. There is the debt contracted this year which has to
be paid off in 1923. 8ir, I venture to submit that 7 or 8 years are a long
time to look forward to in the financial history of Indis. ¢8ufficient unto the
day is the evil thereof’ is a maxim which administrators and even financiers
may take note of: It is risky to take long views of things. The imagination
comes into play, it distorts our vision and magnifies our ﬁiiﬁculties. ‘We have
to pay off this debt in 1928, but we may raise a loan, it may be at an unfavour-
able market ; but the market will not always remaiu unfavourable ; the market
will change, improve for the better. Renew the loan in a favourable market,
merge it into the permanent loan, and in that way discharge the debt. And
in the same way tﬁat £2 millions which have to be paid to the enemy may be
dealt with. Then we are told that there are these great problems of sanitation
and education which have to be faced and grappled with. I have the greatest
sympathy with all the beneficent efforts which the Governmentmay make in-
toat direction; but these are more or less Provincial charges. Undoubtedly
the Government of India supplies the money; but in any case the Provincial
balances have reached the huge figure of £7 millions.

* Sir, my difficulty has been, and I speak as a Member of a Provincial
Council, that we canuot get the Provincial Governments to disburse them.
They are not always able to get ready their schemes for {he purpose of spending
the money, and the sanction of the Government of India has to be obtained.
Therefore what T say is this, the market is bound to improve, our resources are
elastio, and will grow and expand. Having regard to these facts and that the
permanent debt is only 1'3 million pounds, we invite ithe Governmeunt to give
up 90 !akhs by the surrender of this salt revenue. I venture to think that, as
a question of ways and means, this may bs found by reducing the closing
bn?auces of 1916-17 ; the closing balances of 1916-17 is estimated at 242
miliion pounds, the closing balance of 1915-16 according to the revised estimate
is 28'8 million pounds.”

' The Hon’ble Sir William Meyer :—“ Where does the Hon’ble
Member get these figures, I do not recognise them ?”

The Hon’ble Mr. Surendra Nath Benerjee:—“I think they
are correct ; I have not got the books here, but I think they may be found to be
correot.  The surrender would reduce the closing figure to very much what it was
last year. There is another point which I desire to submit for the consideration
of the Hon'ble the Finance Minister, it is this; even before the increased tax was
levied, the price of salt had been doubled, and that was due to the shortage of im-
ported salt from Liverpool and the cessation of trade with the enemy countries.
The effect of an enhanced tax would be to make the price more than double
what it was. ' I would suggest that the Government shonld take. palliative
measures, measures which would afford facilities, for the manufacture of salt in
this country. We had in Bengallarge manufactories, in Orissaand in Midnapore
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they have been given up ; revive this industry which will put money into the
pockets of the poor and into the coffers of the Government. I desire to associ-
ate myself with my Hon’ble friend’s appeal that Government should reconsider
the matter, and if it is impossible to give up the whole of the tax, at least to
surrender one-half of it. This will be a via media, a reasonable compromise, if
the Government should surrender 45 lakhs of rupees that would not make any
maigsmal difference in the financial situation. With these words I support the
motion.” ‘

. The Hon'ble Pandit Madan Mohan Malaviya :—“Sir,
it would seem almost profitless to discuss this Resolution after we heard
the remarks of the Hon’ble the Finance Member the other day on the amend-
ment of the Hon’ble Mr. Dadabhoy. But the fact that, in spite of that
discussion, two of my Hon’ble friends have thought it right to appeal strongly
to Government to reconsider the situation, is evidence of the strong feeling that is
entertained on the subject. I will not take up the time of the Council by repeat-
ing the arguments that have been used by my predecessors. I will invite the
Government to look at the matter from another point of view. This year con-
troversial questions are, by a wise ruling of His Excellency the President,
to be avoided in this Council. The Budget proposals for additional taxation
to the tune of £3,000,000 have been received by this Council, save with the
exception now before us, with unanimity. Not only here but outside also, as
is evidenced from the comments of the Press, the proposals put forward by
the Hon’ble the Finance Member, excepting the one relating to salt, have met
with general approval. Might I ask the Government, micht I ask the Hon’ble
the Finance Member, to look at the question from this point of view ; at this
time of pressure when other controversial subjects have been put aside, when
even legislation pending before the war which was regarded as of a controversial
nature has been put aside for the time, in order that controversies may not be
heard in this Council, may I ask my Hon’ble friend to consider whether, in view
of what has been said, and in . deference to the opinions expressed in this
Council and outside, he will not reconsider the matter and be content with
a surplus of £400,000, which the taxation imposzd has already secured to the
Government. My Hon’ble friend is aware, and the Council is aware, that
numerous comments have been made against the increase of the salt tax; that
complaints that the salt tax should be enhanced are general. There may be here
and there some man who might express his acquiescence in the proposal that
that tax should be raised. There may be some blessed with plenty, who
are not able to appreciate the fact that an increase of 4 annas in the-
salt duty will really press upon the poor. But when we take into account
all that the poor have to pay and the general rise in prices, the proposed
addition will not appear to be inconsiderable. I submit that, in view of
the fact that the gemeral public, including the poor, have through the
additional import duties come in to pay their increased share of taxation,
Government may be pleased to do without the enhanced duty on salt. ’

“There is another aspect of the matter to which I will invite the attention
of the Government of India and of the Hon’ble the Finance Member. In this
Council it has been our complaint, and I am sorry to say that that complaint
has been well founded, that never once are we able to bring about by our
most unanimous, by our most earnest, by our most pathetic appeals, an altera-
tion in the Budget proposals when they have been decided upon by the
Government. We feel grateful that the Government invite us to take a part
in discussing the financial affairs of the country.

“We have been contributing in our own way of time and of service to such
discussion. But it seems hard, it seems unjust that non-official members who
are called upon to vote on the Government proposals, and are expected to sup-
port them, should not be given the smallest opportunity of having a say in
determining what taxzation shall be imposed and what shall not be, I mean:
no disrespect to the Government and none to the Hon’ble the Finance Member,
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whose courtesy we acknowledge with pleasure; but the fact is that, when
Budget proposals are considered, not one member of the non-official body is
taken into confidence and asked to make suggestions or asked to express an
opinion as to the propriety or otherwise of the various proposals which may
be under the consideration of the Government. That places us, the non-official
members, in a disadvantageous position. The unsatisfactory character of
the existing arrangements is accentuated when it happens to be the case,
as it is now, that we are able and willing to render our loyal, enthusiastic and
firm support to the major part of the proposals contained in the Budget, but
we feel strongly at the same time that some other proposals are open to grave
objection. We feel that if we had an opportunity of discussing the matter
with the Hon’ble Sir William Meyer before the proposals were announced
possibly, probably, we might have been able to persuade him nof to enhance
the duty on salt, and to be content with the surplus of £400,000 which the
taxation already agreed to would bring to him.

“ But finding ourselves in the position we are, I invile the Hon’ble the
Finance Member, and I invite the Government of India, to initiate a new
departure in this year of war, which also happens to be the last session of His
Excellency the Viceroy’s administration. Let there be this new departure
initiated that, after proposals for taxation have been made public, after even
a Notification has been issued, enhancing the duty on salt, the Government
of India, in gracious deference to the public opinion expressed in this Council
and outside it, withdraw that Notification and be content with the
additional taxation that has been imposed. The adoption of sucha course
will not lead the Govevnment into a false position, for there is no
proposal at this moment before the Government to alter or amend the
Indian Salt Act, and under the provisions of that Act, His Excellency
the Governor General can, at any time, by a mere Notification, increase
the duty on salt not only by four annas, but up to the extent of Rs. 3
per maund. That is a power which few Governments possess, and that is
a power the existence of which affords very strong support to the appeal
which I make. It is not likely that the Budget, which has becn care-
fully prepared under the direction of the Hon’ble the Finance Member
and the Hon’ble the Finance Secretary—it is not at all likely, Isay it is very
‘improbable, that the Budget will be found to be overestimated so faras
revenue is coucerned. I agree with my friends who have spoken before me
-that the chances are that the Budget will be found to be, as many previous
Budgets of India have been found to be in the last many years, over cautiously
-prepared, and that at the end of twelve months, we shall find that a much
larger revenue has been derived from the various sources than has been esti=
mated in the Budget. That being so, there is no reason to apprehend any em-
barrassment, I will not say disaster, for that is utterly out of the question, there
is no reason to apprehend any financial embarrassment to the Government of
India if the Government will be pleased, as I earnestly hope it will be
graciously pleased, to accede to the prayer which has been made in the
interests of the poorest of the poor.”

The Hon’ble Sir William Meyer :— Bir, I wish to acknow-
ledge the very moderate and friendly spirit in which the Hon’ble Sir Ibrahim
Rahimtoola has brought forward his Resolution. At the same time, I still
think that to bring it forward at all was unnecessary, seeing that we had
the matter out fully at the last sitting. It was perfectly legitimate for
Sir Ibrahim to table his Resolution when he did, but in the meantime the
wind had been taken out of his sails, so to speak, by my friend Mr. Dadabhoy
who had brought up the question of the salt tax in the discussions we had at
our last sitting on the Tariff Bill. Therefore; I say, it seems to me tc be
_taking up the time of the Council to little purpose to revive a discussion which
_~was carried out fully and seriously the day before yesterday. .

“ My Hon’ble friend’s main argument is, that it is undesirable that we
should have an estimated surplus of onme millon poundsin 1916-17. The
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enhancement of the salt tax is estimated to give us £600,000, and he argues
that we ocan do quite well with £400,000. If I may say so, he has advanced in
financial virtue, for at the last sitting he wanted to have no surplus at all, or
even a deficit of £500,000. I hail t.Els moral progress; and I hope that in the
oourse of time the logic of facts will convince my Hon’ble friend that in the
present state of things a surplus of one million pounds is not too much. I
guite admit that, if in a time of peace we had, by reason of unfavourable

nancial oircumstances, to inorease taxation, we ought not to increase the
taxation more than would be necessary to meet our expenditure estimates
and leave a small margin. But, as reminded the Council at the last
sitting, the times are very different now. We are living in a period in
which our revenue estimates may be badly dislocated, in wiioh expenditure
may go up to an extent which we cannot foresee at present. As I said on the
last occasion, this year it was necessary that we should meet an unexpected
increase in our military expenditure, and we were only. saved from having a
much bigger deficit than we anticipated by the quite unforeseen way in which
the railway receipts came in. We cannot gamble on a recurrence of those
favourable circumstances at a time like this, which has very peculiar anxieties,
and which may produce unforeseen events. I should think that I was failing
in my duty to Government and to the people if I were content to work on
narrow margins. It must be remembered, too, that if our surplus should
be less than we expeot ; if, indeed, as may quite possibly happen, the estimated
surplus should disap altogether, we cannot reasonab{ have recourse to the
London market. e donot want to embarrass His Majesty's Government
in obtaining all the money they can for the war by making demands in the
home market for India,

*“Then, my Hon'ble friend, observed, and two other s era I think
argued, that the small addition of four annas a maund to the salt tax was unde-
sirable as leading to a dislocation of retail prices. My Hon’ble friend, I
think" being a man of wide ideas, if he did inorease the salt tax at all, would
like to raise it a good deal more than four annas. Well, I am ocontent with
-small things, I think myself that a four-anna increase, while it brings an
appreciable revenue to Government, a revenue wwhich we cannot safely forego

“in these times, will not hit the poor very much: to a certain extent no doubt,
but not to the full extent that the small increase of duty might in itself warrant.
I think, it is not unlikely, that a part of the extra tax will be paid
by the trade, the wholesale dealers, and to - ocertain extent, poesibly, the
retailers too.

“I have had naturally—the Finance Minster in every country does, T
suppoce—a variety of cou.munications in regard to this Budget, and I was very
pleased to find that two very eminent Indian cconomists hold the same view
as I do, and think that this taxation will not inflict any material hardship
on the poor. '

“The Hon'ble Mr. Banerjes, having, unfortunately for us, been absent
from the last sitting, proceeded to retail a number of statistics which Sir
Ibrahim Rahimtoola had already made play wiih the day before yesterday. I
will not go into these matters again. My friend, I believe, is a careful student
of the works of Dickens, and when he was spuaking, I recalled .to myself the
immortal Mr. Micawber. My friend profemed to obiect only to the salt tax,
but it was clear as he wurmed to his subject that he objected to any taxation at

-all, so long as he could borro . ¢ Let us borrow’, he says; ‘it is true that some
day or other the loan may come in and the creditor may demand payment, well
let us then borrow again at a higher rate of interest’. That 18 Micawber
finance, but it is hardly suitable, I think, for the serious—"

The Hon’ble Mr. Surondra Nath Panerjee:—“I eaid,
8ir, our credit wculd improve and we should be borrowing at a lower rate of
“interest in an improved market.” i
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The Hon'ble Sir William Meyer :— MMr. Micawber always
thought that ¢something was going to turn up,” and 8o does my friend. I
do not share his views. As I said at the last sitting, the Budget is already,
perfor.>, a gamble on rain and a gamble on railways, but I am not going to
make it & gamble on something going to turn up.

“ My Hon’ble friend also made a very interesting statement as to the
Provincial balances. He says the Provincial balances are inordinately swollen.
I rubbed my eyes because I find that he has got two Resolutions down on the
present day’sagenda inviting extra grants from the depleted Imperial tressury
to his own province of Bengal I take it that these Resolutions were tabled
in & fit of absence of mind, and that my Hon’ble friend, having now studied
the state of the Provincial balances, will promptly withdraw them.

“1 took him up while he was speaking in regard to our closing balances.
I think he took the figures from an abstract statement, which includes mone
which belonged to the Gold Standard Reserve and other funds, The actual
closing balances which the Government of India have ordinary control over and
tho character of which I explained at the last sitting will be, as far as I can now
estimate, £17,700,000 in India and England together on the 31st of March
and £17,400,000 at the end of 1916-17.

* The Hon'ble Pandit has asked us to avoid controversy and to yield to

the ‘ unanimous wish ’ of the non-official members of Council. Well, I cannot
find that there is any such unanimous wish, because at the last sitting two of the
non-official members of Council, my friend Mr. Das and my friend Mr. Shafi
said that they approved of the salt tax in present circumstances. I rather think,
too, that the Hon'ble Sir Fazulbhoy Currimbhoy said the same. Therefore, there
was 10 unanimity among the non-official members of Council. Then, he says,
drop the salt tax in order to avoid controversy. Well I am afraid we cannot
import that axiom of avoiding controversy into financial affairs, because
it ‘would be so easy for anybody to say that he objected to a tax and
that it would lead to acute controversy to proceed with it, and then we
‘should have to drop it. The salt tax has no doubt been disapproved in some
"quarters ; while in other quarters it is regarded as necessary. But similarly,
in some quarters the increase of income-tax is not looked on entirely with happi-
ness. Are we to drop that because it will raise controversy? One Calcutta
newspaper, I think, objected to the Budget lock, stock and barrel. Is the
whole Budget therefore to be sorapped ? I am sure my Hon’ble friend will see
tiat we cannot adopt this axiom of dropping taxation which, after very care-
ful consideration, we thought to be necessary, merely to obtain unanimity.

“Then he speaks of the desirability of consulting non-official opinion before
framing budget proposala. It is always open to any mnon-official member of
this Council or any non-official member of the public, to put his views before
‘me as to what taxes might or might not expediently be imposed. Certain
members of this Council did so before the Budget was framed, or while it
was under consideration. I was very glad to have their views; but to
go further than this, to admit the non-official members to a share in the
framing of the Budget would be going far beyond what the Chancellor
of the Exchequer does at home. He tries to frame a Budget that will
be in consonance with the opinions of his party and the country ; but he
certainly does not take independent members into counsel as to the details
of his scheme, nor does he modify his Budget in principle when he has once
tabled it. If a Government at home is defeated on an important Budget pro-
yposal, it resigns. 80 that I think my Hon’ble friend is looking to a .Uptopia.n
state of things that does not prevail even in the classic land of Liberty and
Parliaments.

«“ There is only one more point I need notice, and that is the arguinent that
‘we might go on with a modest surplus of £400,000, and that if things go
wrong, we could uso the executive power we have got to raise the salt tax.

- AaIsaid at the lastsitting, I deprecate doing that exceptin the last resort.
Woe Lkuow how uncertainties affect trade, and to my mind such alterations in
‘prices as have taken place in salt are largely due to speculation with reference
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to Budget proposals, to withdrawal of stocks or to holding them up and so
forth. I shoulg be very sorry indeed to look forward to a state of things in
which the trade would remain in this state of uncertainty, with people
scanning the railway returns, the land-revenue returns, and tho various signs
by which they think they can read the financial position of tho Government
of India looking ‘out for this information, and then having gossip in the
bazaar as to whether the salt tax is to be raised or is not to be raised. That
would hurt the people in the long run far more than the definite and small
increase of a small amount which we have now proposed and to which we
think it our duty to adhere. -

“I hope my Hon'ble friend the Mover, having regard to my speech and
his desire to avoid needless controversy, will now withdraw his Resolution. If
he cannot see his way to do so, I can only oppose it.”

The Hon'ble Sir Ibrahim Rahimtoola :—* 8ir, I had hoped
that the manner in which I placed my Resolution before the Council would
have sore restraining effect upon the great fund of humour which the Hon'ble
Finance Member undoubtedly possesses. 'Whether the humour brought forward
to-day so far as my remarks are concerned is good, bad or indifferent, I will not
‘trouble the Council with disoussing, but I will eay this, that if his desire was
that no further time should be spent in the discussion of this subject, he might
‘have abstained from covering points which Erovoke a retort. Sir, I was told
in that great humourous way that I am making rapid and substantial moral
“Pro; in my ideas of economics and finarnce. 8ir, I have been a humble
student of these subjects for olose upon a quarter of a century, and I will
-candidly confess that I am obliged to revise various ideas which I had formed
‘from that study by sitting at the feet of so great and overwhelming & master of
economicd and finance as our esteemed Finance Member is.

“8ir, for the first time I have learned that the Chinaman in buying
our opium is the taxpayer, and not the Indian producer or the cultivator
of poppy. Ibave further learned that when you have a substantial balance
and overwhelming reascas in other directions, that it isimmoral to state
that a Budget with a small deficit caused by the attitude of Government
Ahemselves is an immoral Budget. I am al - inning to learn that though
Government have a monopoly of railways anefregulato the minima and
maxima rates, that th:: revenun is mnot indirect taxation but is profits
on  business transactions made owing to Goveroment holding a mono-
poly, and that Government can by regulating rates bring about results in
the matter of railway revenue yielding what I have now learnt to call
enormous profits to the State. Bir, these are all the lessons that I am
repeatedly learning, and I daresay that, within a short time hereafter,
I shall have revised ail thelessons I have learned in the past, sitting at the
‘feet of the great master, as I have already stated. :

. “Sir, Iwish it to Le clearly understood that I am not opposing the
‘Budget, I am not objeciing to Government having a surplus of one million
:pounds. 8ir, the time I have taken in explaining my position to the Council
is sufficiently warranted hocause of the misapprenension which the remark of
.the Hon’ble Member lezds me to believe he is labouring under, namely, that
- object to a surplus in the Budget of one million pounds. I do not objeot
to this surplus. I'say that no one will be better pleased than myself .to have
‘a larger surplus in the Budget at a time like this. What I do objeot to, and
object to most strongly, is that additional taxation should Le specifically
-imposed to obtain a surplus. Bir, I cannot make my menning clearer than
.I have tried to do and am trying to do. I say it is absolutely wrong in prin-
.ciple—of course.I mean the.principle as I have learnt to understand it _better,
not the principle that I am now revising. The principle that I learnt was
.that it 18 wrong to impose additional taxation in order to enable Government
to-have a surplus, especially in view of the fact that there are absolutely strong,
undisputed safequards in the great financial strength of the Government of
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India which I tried to indicate by a great number of statisticsand facts which
I placed before the Council on the last occasion. Sir, I do not object to a
surplus, I would be pleased to have a sutplus; but I most strongly. object to
additional taxation for that purpose, especially when it is imposed on the
poor and that it should be levied in order that a surplus of 60 lakhs of rupees
should be converted into a crore and a Lalf. That'is the point. .

¢ Then, 8ir, I was told that it was unnecessary, in view of the previous
discussion, to have moved this Resolution. Sir, I regard it not only as not
unr y but, consistently with my duty, 2s essentially necessary on the
present occasion to move it. In specaking on the Hon’ble Mr. Dadabhoy’s
motion on the 7th instant, I clearly pointed out that that was not an opportune
time to raise the question of the salt tax, becauss the Tariff Act and the Income-
tax Act had not been settled. This most appropriate case for which I am
representing is overwhelmingly strong now, because a surplus of £400,000
has ‘been absolutely seoured. If that is s0, I ask whether there is any justifi-
cation for imposing a tax on the poor and obtaining £600,000 more for adding
to and swelling the surplus.

*“ Sir, it was only during one of the years to which [ referred the other day
that the Budget estinates of the Government of India opened with a surplus of.
less than £400,000. If the then Finance Member—I think it was Sir Guy
Fleetwood WWilson—was content to open  his Budget statements for the next
year with a surplus of less than £400,000, I should like to know why the
same thing should not occur again to-day. 8ir, the Hon’ble Member ocharged
me with playing with figures. I think I might retaliate and say that he
was playing with my arguments when it was urged that I objeoted to a four-
anna increase in the salt tax, and that it should be considerably more. I
never did anything of the kind. I said that in view of the fact that the salt tax
was a reserve, and that a dislocation would be caused to retail prices by a.
sudden increase or decrease in an artiole like this, it was all the more necessary
to exercise great caution and discrimination in frequently raising or reducing
a tax of this description. A tax of this description should be raised on
only such justification as would, in looking forward to the future, lead one
reasonably to éxpect that that tax will be maintained at a given standard. Any
frequent increase or decrease is objectionable, because it takes a long time,
when the reduction cumes, to reach the small consumer. It isfor that reason,
Sir, and stating again the principles that I have learned, that I say that any
tax like this with constant variations cught to be avoided. If there had been
a case for this increase, if the money was needed for expenditure estimated
for by the Hon’ble the Finance Member, I would have warmly supported
it. Tam mnot opposed to this tax in principle; I have said that regeatedly.
I repeat that I would have been quite willing to agree to it if there bad been
any justification for it. I submit that there is no justification for it. I there-
fore submit ti:at this -and this alone is the proper time, when a surplus is
absolutely assured, to urge upor Government that this additional taxatiorn
should not be levied. And if I havethought proper to bring it forward at
this stage, it is because it is an appropriate opportunity for so doing. .

“In conclusion, I again ask, in spite of what the Hon’ble Member has sug-
g .ted, that my appeal on hehalf of the poorer classes will lead to its considera-
tion by the Government of Iundia. Whatever may be the fate of my Resolution,
1 trust that, in view of the pathetic appeal made by the Hon’ble Pandit
Madan Mohan Malaviya, the Government, in a meeting of their Executive
Counoil, will very carefully and dispassionately consider the reasons which we
have urged against this increase to the salt tax, and that they will, just as'by
an executive order they imposed an additional duty, also do away with it by an
executive order. .

“Sir, feeling as I do in the matter of levying fresh faxation for n surplus,
1 do not propose to withdraw this Resolution.”

Tho motion was put and rejected.
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RESOLUTION RF INCREASE OF THE PROVINCIAL
GRANT FOR ANTI-MALARIAL OPERATIONS.

The Hon'ble Mr. Surendra Nath Banerjee:—*Sir, I
have the honour to move the following Resolution :— .

. ¢That this Council recommends to the Governor General in Council that the grant to
the Province of Bengal be increased by six lakhs or such other suitable sum as may be deemed.
necessary for carrying on anti ‘"ia{ perations in selected aress.’

¢ 8ir, this is a necessa.ri corol to the Resolution whioh I had the honour
to move in this Council in February last, and which the Government graciously
accepted. I moved that the Government would be pleased to issue instructions
to Local Governments to take vigorous measures for the prevention of malaria.
The Government of India, in accepting that Resolution, issued prompt
instructions in accordance with its terms. But, Sir, the adoption of
vigorous measures necessarily implies the expenditure of money for the
purpose. Questions of administration after all, when analysed, resolve
themselves into questions of finance, and none in a greater measure than the
question of the prevention of malaria. The American Government spent a
mint of money in reclaiming the tract of land about the Panama Canal.' I
cannot indeed invite the Government of India, in the present oircumstances,
to emulate the generosity of the American Government, but something has to
be done. Government cannot sit still when people are dying in their thou-
sands and tens of thousands through a preventible cause, and when the Govern-
ment has instructed subordinate administrations to take vigorous measures
for the removal of that cause.

“The ohief obstacle in this, as in many other measures, is monei. We
want large sums of money for anti-malarial operations, and I will quote
the authority of Dr. Bentley, the S8anitary Commissioner to the Government
of Bengal, in this respect. This is what he says in his report on antimalarial
operations in the Dinajpur district—

" “The chief obstacle is the insbility of the country at the present time to meet the
euormous expenditure required for carrying out the with the y completeness
in places which are not favourable for such work.”

“ We take it therefore that where the circumstances are less unfavourable
L1 enormous exgenditure of money iight be avoided. BSome money
however has to be spent if prompt measures are to be taken for the
prevention of malaria; and, Sir, Ipwill say this that the public funds
could not be applied to a more useful ora more righteous purpose than
the saving of human life and the alleviation of human suffering. Measures
for the public health constitute the first charge upon the public finds.
That, I take it, is the fundamental creed of all civilised Governments.
Expenditure in other directions might be ourtailed, but not in a supreme
question like this affecting the life and the happiness of millions of people.
And, Sir, I makea very moderate demand. All that I want is six lakhs
«rupees to be applied to anti-malarial purposesin selected areas. Our -
efforts in the past ha'e been spasmodic, without system, and therefore
futile. What I would recommend 1s, that a definite plan of campaign should be
c.ganised, applicable to a particular area and carried out in a thorough
and busimess-like manner. The proper thing to do would be to take up two or
three districts where malaria is most prevalent and where the circumstances that
conduce to the succzss of anti-:nalarial operations, are more or less well-known
to the authorities I have in my mind three districts : the district of Burdwan,
the district of Murshidabad, (from which my two Hon'ble friends here come),
and the district of Nudldea Malaria has decimated these .districls. My.
Hon'’ble friends can testify to that fact. Th-~ Lirth-rate has decreased and the
death-rate hasincreased. The country is full of wild jungle. T think these
districts ought to be taken up, and (he knowledge that would be acquired
by the application of a particular method to a particular ar:a would be useful
i, acti-malarial operations clsewhere. S
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“I know the difficulties of the Government ; the finances press; but the
question i one of supreme ijmportance. I hope and trust that no technical
grounds will be permitted to interfere with the acceptance of this Resolution
by the Government. Various arguments against it may be adduced. I might
be told ‘ go and apply to your own Government ahout this matter’ Fuither, I
might be told ‘you are a friend of provincial autonomy : this is inconsistent
with the principles of provincial autonomy.” I think we ought to brush aside
all these technicalities in view of the supreme need that exists in Bengal and
elsewhere for the prevention of malaria. T hope and trust that my Hon’ble
friends, when replying to this motion, will not take their stand on these
gronnds, but will deal with the question in the broad spirit of liberal states-
manship which ought to distinguish the Government of India in approaching
a question cf life and death affecting the happiness of millions of my country-
men. For these reasons, I beg to lay this Resolution before the Council.”

The Hon’ble Sir C. Sankaran Nair :—* I oppose this proposition.
My Hon'ble friend wants the Government of India to grant to the Province
of Bergal a certa'n sum of money. But the Governmeut of Bengal have mnot
aske:l us for anything. They have not told us that they are going to take
any anti-ma'arial measurcs for which they want money. If they have a.n?-
thing in contemplation, they have not told us what those measures are likely
to cost. Without knowing all that, it is almost impossible for us to say whether
we should grant any money, and what amount we should grant. The Resolu-
tion, on the face of it, seems premature.

“ My Hon’ble friend is a member of the local Legislative Council. All
the arguments that he put forward here should be addressed to the Govern-
ment of Brngal in order to perruade them to put forward anti-malarial measures
for the cunsideration of the, Government of India. and to ask us for any money
if they might want it. It has to he remembered that the Government of
Bengal have also got a large balance, though they cannot now draw wupon it
except uuder special conditions. While, thereforo, that is the state of thines,
and while we have to meet a heavry deficit by fresh taxation,it is out of the
question to make such an anticipatory grant as my Hcn'ble friend suggests.
1 have therefore to oppose this Resolution.”

The Hon’ble Mr. Surendra Nath Banerjee:—“1I take it, Sir,
from the observations which have fallen from my Hon'ble friend, the Mlember
in charge of the Department, that he is in :ympathy with the main objects of
this Resolution. His objection is to the modus operandi which I have thought fit
to follow in this case. My Hon'ble friend says that the Government of Bengal
has not asked for any money, and that he does not know what the intentions of
the Government of Bengal are in regard to this matter. Well now, suppose
the Government of Bengal were to ask for some money, would the Hon’ble
Member be prepared to give it P”

The Hon'ble Sir C. Sankaran Nair :—*“That matter would be
considered on its merits.”

. The Hon’ble Mr. Surendra Nath Banerjee:—“I am very
pleased to hear it. The difficulty of the situation is that the Government of
Bengal cannot spend their money, as my Hon’ble friend has just pointed out,
They have been instructed not to spend any Imperial grant without th~ pre-
vious sanction of the Government of India. I am not permitted to disclose
the secrets of my prison-house, and I certainly am not going to do so in the
presence of an official of the Bengal Government sitting here. But, as a
matter of fact, I know—I may say so without revealing any secrots at all—that
the Government of Bengal is most anxious to start anti-malarial operations,
I believe they are willing to start those operations in connection with two or
three districts : but the money is wanting, ond I am glad to have the assurance
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of my Hon’'ble friend opposite that if the Government of Bongal were to ask
for money, and if they were to communicate to him their schemes in
regard to anti-malarial operations, he would consider, and I take it favourably
consider, them and sanction the expenditure. May I have that assurance ?”

The Hon’ble Sir C. Sankaran Nair:—“ I did not say all
that. >

The Hon'ble Mr. Surendra Nath Banerjee :—‘ No, but
I want an assurance from the Hon'ble Member. I take it from the silence of
my Hon'ble friend that he is inclined to accept this view of the matter. Under
those circumstances, I withdraw my Resolution.”

The Resolution was by permission withdrawn.

RESOLUTION RE INCREASE OF THE PROVINCIAL
GRANT FOR THE EQUIPMENT OF THE CALCUTTA
UNIVERSITY COLLEGE OF SCIENCE.

The Hon’ble Mr. Surendra Nath Banerjee :—‘ Sir, I have
the honour to move the following Resolution —

“That the grant to the Province of Bengal be increased by three lakhs for meeting the
cost of equipping the Calcutta University College of Science.’

« Sir, the Caloutta University College of Science owes its bir = to the
philanthropy of two distinguished men, two of the most illustrious Bengalis
of the present generation, the late 8ir Tarakanath Palit and 8ir Rach Bihari
Ghose. Their benefactions in this connection have shod a lustre upon their
province, and T have no doubt will stimulate philanthropic efforts among our
countrymen in 2ll parts of India. 8ir Tarakanath Palit gave away the whole
of his fortune—his princely fortune—of 15 lakhs of rupees, built up by himself,
for he was not born with a golden spoon in his mouth, for the spread uf bigher
scientific education in Bengal. 8ir Rash Bihari Ghose followed his cxample
by making a gift of 10 lakha of rupees. .I believe that the nation is the heir
to what remains of the fortune of 8ir Rash Behari Ghose and what he may still
accumulate by his earnings. The proceeds of 8ir T. Palit’s endowment are to be
applied to the creation of two chairs, one of Chemistry and the other of
Physics in the new College of Science and of a number of research scholarships.
The proceeds of the endowment of 8ir Rash Behari Ghose aro to be applied to
the founding of four ohairs of Botany, Applied Mathematics, Physics snd
Chemistry, and eight research scholarships. The University of C:'cutta, on
receipt of this grant, proceeded to construot a building for the (~'iege out
of its own funds at a cost of 83 lakhs. The building is now nearly complete.
In December, 1912, the Univereity of Calcutta applied to the Goveranment of
India for a non-1ecu:ring grant of 16 lakhs of rupees, with a full stalement of
the endowment and of the responsibility which the endowment imposed upon
the University. In October 1913, the {Iniversity of Calcutta again approachud
the Government with an application for a recurring grant of Rs. 84,000 a year,
s0 that the College of Science may be in a position to commence its jull carcer
of work and open the departments of Botany, Zoology, Physics, Ohemistry aud
Applied Mathematics. The Government replied saying that it was iinpos-
sible tomake a grant .at that time, but thatthe question would be oounsi-
dered. In Jume,. 1915, the University of Calcutta laid an exhaustive
statement of its financial position before the Govecrnment, and also a
scheme for organising the College of Bcience upon a satisfactory footing.
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The University pointed out that the arrangements made in Bengal for the
spread of higher scientific education were inadequate, The Presidency
College had M.A. classes which taught only Physics and Chemistry.
The Dacea College bad M. A. classes ounly in Chemistry. hey also
observed that the College of Science would be an icstitute for research, and
that the professors would be in a position to carry on research work unburd-
ened from the exucting duties of their routine professorial work in College.
1n Ju.y 1915, the University out of its own funds made a small grant of
Rs, 15,000, and partially fitted up the laboratory of the College. M. 8o. classes
were opened with 8 students. Sir, this is the work that has been done hy
private philanthropy aided by the resources of the University, and I appeal
to the Government to come forward with adequate funds for the purpose of
placing the College of Science upon a satisfactory footing. I have gol a
statement to show the actual needs of the College at the present moment. It
is a statement which has been drawn up by an expert acquainted with all the
facts of the case, He says that a sum of 8} lakhs of rupees would be required
as a non-recurring expenditure; the detailed items being as follows :—

Rs. 75,000 for the physical laboratory ;

Rs. 75,070 for the chemical laboratory ;

Rs, 76,000 for the biological laboratory,

Rs 10,000 for the experimental psychological laboratory,
Rs. 25,000 for the workshop,

Rs. 506,000 for thelibrary,

and Rs. 40,700 for the completion of the building, fencing, etec., making alto-
gether Rs. 34 lakhs. My Resoiution recommends a grant of only Ra, 8 lakhs.
These items might be revised or the grant for the lib:ary might fo~ the present
be suspended. I dohope that Government will come to the help of this institu-
tion. The Government of Tudia havealways been the generous patron of learning.
During the Viceroyalty of His Excellency Lord Hardinge scientific education
has received a stimulus all its own. Our great scientist, Doctor J. C. Bose, has
been furnished with ample funds through the beneficence of the Government®
so that he may carry on those researches which have extended the bounds of
human knowledge, and have shed lustre upon the-Indian name. Sir, I think
it is right and proper that this College of Science, which owes its origin to the
philanthropy cf two distinguished Indian gentlemen, and in which the
University of Calcutta has taken such a keen interest, should receive the gener-
ous and practical support of the Government of India. With these observations,
I beg to move this Resolution.”

The Hon’kle 3ir C. Sankaran Nair.— Sir, I have to oppose
this Resolution for reasons very similar to thuse which I advanced in opposition
to the last Resolution. I am not concerned now either to accept or to deny
the various facts or arguments which have been put forward by my Hon’ble
friend. I shall only say for the present that there is no application either by
the University or by the Government of Beugal pending before the Govern-
ment of India for any grant of money. My frierd knows a good deal ako:i
the facts and about the correspondence that passed between the Government
of India and the University or te Government of Bengal; but heis
apparently not informed of a fact which is subsequent to all tbat he has
referred to, and that is, that we have asked for certain information in
Qotober 1915, information which we have not yet obtained. We sghall
consider the roquest when made by the Government of Bengal on its
own merits, We may then reject the application iz folo, or we may sec.
reasons to grant it either in whole or in part. About that I can for
the present make no promise. But it has also to be noticed as I said
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before that the Government of Bengal have got their own large balance, though
it might be truo that they are not entitled to draw upon it except under special
oircumstances. In these circumstanoces at this stage the Government of India,
when they have to meet s deficit by taxation, do not see their way to make any
promise or to make any grant.”

The Hon'ble Mr. Surendra Nath Banerjee:—Sir, it is
news to me that the University has not applied ; but as a matter of fact
from the statement which I have just placed before the Gouncil it will have been
seen that the University applied more than onoe, in 1912 for a non-recurring
grant of 15 lakhs and acain in 1913 for a recwring grant of Rs. 84,000 an-
nually, for the Science College, and the Gove:nment of India said in reply to
one «f these requests that the matter wquld be considered, as at that time
funds were not available, ‘Iherefore, although the University might not have
made a recent application, the fact romains that, since the foundation of the
college, the University has sgain and again becn coming to the Govern-
menrt of India for grants. I shall certainly ask the University authorities to
make a further application in this connection in accordance with the sugges-
tion which hss just been thrown out by the Hon'ble Alember.

«If the University is able fo make out that a grant is nece:sary in order
that the College may be placed on a satisfactory footing, I hope the money will
be forthcoming. Ihopemy Hon'ble friend is able to give us that assurance, not
a promise, I do not ask for a promise, but for an assurance, a sympathetic
assurance of a benevolent attitude in rezard 1o the College of Science.
Unless the money is forthcoming, I am afraid the College cannot cLrry out its
work satisfactorily ; Rs. 25,00,000 are practically lccked up, the University
building is not finished, the laboratory is not what it should be, there is no
library—all these are essential conditions for the succes:ful working of the
College of S¢ience. Unless the Government of India comes to cur lelp, I am
afraid it will not be possible to fulfil the bhigh objects which the illustrious
donors had in view, and which inspired their generosity. I hope when a
scheme has been made out and is supported by the Governruent of Bengal, my
Hon’ble friend will see his way to issue ivs_ructions for unlocking the funds of

e Government for this purpose. 1 beg to withdraw the Resolution.”

The Besolution was by permission withdrawn.

FINANCIAL STATEMENT.
SECOND STAGE,

‘The Hon’ble Mr. C. H. A. Hill opened the second stage of the
discussion om, and introduced the follo~ ng heads of, the Financial State-
ment for 1916-17 :—

RBevenue. Exgendsture.
Land Revenue. Land Revenue.
- Provincial Rates. Provincial Rates.

Forest. Forest.

Scientific and other Minor Departments. Scientific and otber Minor Dapartraents.

Irrigation. Famine Relief.

Civil Works. Protective Works, Irrigation.
Irrigation,
Civil Works.
Capital outlay on Irrigation.

He eaid :—“ I now beg to introduce the heads cf Revenue and Expenditure
standing against my name. The subjects of Land Revenue and Famine Relief
have been so fully set forth in the Finanrial Statement that I have ncthing to
add regarding them. Ashas already becn explained by the JTou’ble the Financo
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Member, ex enditure has had to be so rigorously curtailed, both durivg the
current and in budgeting for the coming year, whether on Agriculture or
Forests, that there is, perhaps, less to explain than usnal this year. I may
9bsex_-ve, however, that this fact has not prevented Government trom endeavour-
ing in connection, specially with Agriculture, to pave the way for the time
when funds will again be available for well-devised expenditure. Weare, in fact,
utilising the time during which expenditure must be restricted, by preparatory
and experimental work, as will appear a little further on. .

“ In regard to Forests, the revenue which is almost entirely provincial,
has continued, as was the case last year, to suffer from the prevalenco of war,
but . we have been able to provide, from Imperial revenue, funds for the
services of a Tannin expert, who has been engaged for two years, to investigate
and report on the feasibility of promoting the industry on a large scale
hereafter. The appointment of Forest Engineer, which was sanctioned for
two years in 1913, has been extended for a further period of three years,
and the Engineer is now employed in the United Provinces. In Bombay and
the United Provinces, a Ch.¢f Conservator has been sanctioned, while a
large increase of the controlling staff in the United Provinces, involving the
addition of 10 Imperial officers, 2 Deputy Conservators, and 16 Extra Assistant
Conservators, has also been sanctioned. ~The reorganisation of the controlling
staff sanctioned for Assam will have to be deferrcd until Budget provision can
be made.

“ As instancing the work of preparation which is gning on in auticipation
of the recurrence of more favourable financial corditions, I may mention that
three important Conferences connected with Agricultare have been held during
the current year. The first of these was the Inter-Provincial Jute Conference,
held in" Calcutta in August, 1915, the recommendations of which are mow
under the oonsideration of Government in oconsultation with the Loeal
Governments concerned. It is hoped that, in due course, good results
will ensue from the deliberations which then took place. ‘the second Confer-
ence wag the one recently held to discuss ihe subject of Agr.culturals
Education, just before the meeting of the Agricultural Board at Pusa la-t
month. Considerable intercst has recently been displayed in various quarters
on the subject of agricultural education generally, and, as there seemed to be
a certain amount of confusi>n of thought on the subject, it was considered
desirable to convene representatives from most of the provinces to discuss the
subject, mainly from the Agricui- aral standpoint. Government are still awaiting
the report of the proceedings of the Conference, and it would, of ccurse, be
premature to say anything committal on the subject at the present moment.
1. may, however, be uscful to those interested in the matter if I mention that
the Conference, in the course of its proceedings, took into consideration a good
deal of literature on the subject from America and from elsewhere, and ap-
proached it primarily from the point of view of- the promotion of improved
agricultural srethods throughout the country and a consequential advance in
its economio resources. In view of what has already appeared in the Press, it
will also be permissible to remark that tho Conference came to tue general
conclusion that the direct teaching of Agriculture in the ordinary schools of
India was impracticable, although it was desirable, so far as possible, to adapt
the text books of rural schools to the ordinary surroundings and occupations of
the pupils. .[n regard to the direct teaching of Agriculture, the Conference
was very favourably impressed with the results achieved in the course of the
experimental vernaoular schools for Agriculture in the Bombay Presidency,
and suggested that the question of extending these should be considered.

“T'he third important Conference was the ordinary periodio meeting of the
Board of Agrioulture at Pusa. There, one of the most important wmatters
discussed was a paper, prepared by the Agricultural Adviser, outlining a scheme
for improving the cattle of India from the dairying point of view, and the
Board, in considering this pap~r, also disoussed at some lemgth the quustion
of measures for the Improvement of the breeds of plough cattle also. The
importancoe of this subject cannot be overstated in its relation to the general
Agrioultural resources of the country.
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“ Anothcr matter of importance to Irdia, which is receiving attention, is
the pos-ibility of reviving the indigenous silk industry. For this purpose, we
have obtained the services for one year of Mr. Maxwell-Lefroy, who bad done
eminent service in jesearch work as Impeiial Entomologist at Pusa. Mr.
Mazxwell-Lefroy is at present touring through India on his mission, and we
hopo to receive his report before the close of the curiert calendar year.

‘“ Not the least important subjeot which is receiving special attention at
the presert time is the possibility of reviving the natural indigo trade.
As Hon’ble Members are aware, German manufacturers have succeeded
in producing, by chemical processes, a paste of uniform composition
admirably suited to the needs of dyers all over the world. The problem
that presents itself to India is, in the first place, how to improve
the cultivation of indigo in such & way as to increase the output of Indican
in the natural plant, and, secondly, how to standardise the product, so that it
shall be able to compete in the matter of convenience as well as economy with
the synthetic article. The question of appointing an expert chemist to stud
the matter from the point of view of the manufacture of the natural produce 1s
at present under consideration. It is, however, recognised that no permanent
advantage can accrue froia an attempt to resuscitate this industry unless it is
found possible tn establish it on a permanent basis after the war isover. Itis
essential, if this end is to be attained, that planters should make some arrange-
ment to bulk their products and to adopt some form of co-operation both in
manufacture and marketing. Government have indicated their preparedness
to help planters with the expert advice of the chemist, provided they receive the
assurance that the planters on their part will co-operate and assist Government
in the matter. Without their help and without having reached an understand-
ing that they will spare no endeavour so to Lgre'ﬁm their product as to be able
to compete, in convenience and quality, wi e synthetic paste, it would be
futile for Government to undertake the investigation into the possibility of
bringing this about.

“Apart from these special investigations, which have for their object
permanent imy dvements after the war is over, the general work of
agricaltural research is making steady and veory satisfactory prog. -ss,
and the results promise to be very far-reaching. Hon'ble Members are
probably aware— at least those of them who are interested in Agriculture
—that resesrch weork in Yusa has already resulted in the selection of
more than one new variety of wheat which have been found to givea larger
and belter millinz yield than the local varieties. One in particular, known as
Pusa No. 12, promises to <ive results which will be of the greatest possible
value in promoting the betterment of the economic condition of agriculturists
over a large area in India. We hope in process of time to establish a regular
grade for this wheat in the English market, and to secure for the farmer higher
prices than are paid for the ordinary Indian wheats. A small provision was in-
cluded in the Budget for the current year for this purpose, and a similar sum is
being repeated 1 the Budget for 1916-17. Investigation into the varieties of
cotton, sugar-car.”, and so forth, is also being pushed on at Pusa, Coimbatore,
and elsewhere, and I think I may say that, within the limits of an all too small
egtablishment, the work not only at Pusa, but in the provincial agricultural
institutions, is now proceeding on well-considered and more hopeful lines. The
adminintration of the results of research, whether conducted in the laboratories
at Pusaor in the laboratories of Local Governments, is entrusted of ocurse to
theﬂ(]ij:v;er:dmenta of the provinces interested, and I do not propose to say more
on .

““ At the present moment, it is not only finance which hampers the devolop-
ment of the Provincial Departments of Agriculture, but also the dificulty of
procuring suitable officers. The large scheme of rcorganiration which has been
sanctioned for the Madras Presidency will have to be brought into operation
very gradually and the additional expenditure involved, which amounts to
sbout 2} lakhs a year, cannot be incurred immediately. Additional posts of
Deputy or Assistant Directors, which have been sanctioned for Burma, Assam,
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the Ceutral Provinces, and the Andamans, have not yet been filled owing to
the continuance of the war.

‘¢ Before concluding my remarkson the subject of Agriculture, I think T
ought to advert to the fact that the Department will shortly be losing the ser-
vices of Mr. Coventry, who has been connected with it since its inception, and
bas for 12 years now performed with energy and success the important dutics
of Director of the Agricultural Research Institute, and for the past four years
has combined these duties with the work of Agriculiural Adviser to the Govern-
meot of India. Mr. Coventry’s services will not, however, be lost to India,
as he is taking up another appointment connected with Agriculture in Central
India, and we shall hope to continue to benefit by his valuable experience.

 Of the Departments classed as * Scientific’ and ¢ Aliscellaneous, > I need
only refer to the Survey Department, whose work has been restricted by the
reversion of a number of Imperial officers to military duty and by the employ-
ment of many provincial officers on military work. The curtailment of pro-
grammes of ficld work has been inevitable, but the Department has managed
to keep up its scientific investigation, and the results of its qbservations with
the plamb line, which were recently explained by Sir Sidney Burrard in his
interesting lecture at Lucknow, promise to make an important addition to our
knowledge of the earth’s crust. The mapping offices have had to meet large
demands for the supply of new maps for military purposts, and I believe that
the-e offices have fully risen to the occasion. Maps have 'al_so been mublished
of nearly the whole frontier between Turkey and Persia as a result of the
labours of the detachment under Colonel Ryder, which accompanied the Com-
mission to that frontier. Computationsare now being made at Dehra Dun of the
valuable observations taken by Major Wood when accompanying Cavaliere Filip-
po de Filippi's expedition to Karakoram, and the Survey Department has
recently published a most interesting account of a remarkable achievement in
linking up the triangulations of India with those of Russia. It may be doubted
whether the labour involved in such achievements is gemerally appreciated.
But in the last named instance, it has been emphasised by the sad loss which
the Department sustained in the death of Lieutenant Bell of the Royal Engi-
neers.

< The Meteorological Department has recently armnqu for the distribution
of information regarding the weather by broadcast wireless messages from
various Indian ports. Such information should be of great value to ships in
the Bay of Bengal and on the Arabian Sea.

“The important subject of Co-operative Credit Societies has recently been
exhaustively examined by a strong committee under the presidency of the
Hon’ble Sir Edward Maolagan. As many of the questions—and they -were
very numerous—raised by that Committee are still under consideration, I do
not propose to go into them to-day, b.ut I think lt_\nll be agreed that the
manver in which Co-operative Credit Societies have withstood the severe shock
to credit caused by the outbreak of war the year before last, is acmirable
evidence of their stability, and justifics the hope that the co-operative move-
ment has, despite some possible failings, now been establisheld upon a thorough-
ly sound basis.

«T have - ontivned the loss which the Agricultural Department is
sustaining in the retirement of its head, Mr. Qoveutry, and I should
like here also to express our acknowledgment for hisgaod work to Mr. Mercer,
whr, for the past 8 years, has presided over tl_xe .b‘orcst Research Institute
and College at Dehra Dun. That Institution, within its own s here, has, in the
same degree as the lstitute at Pusa, done, under his efficient guidance,
much estremely valuable work.

«Y now tnrn to the operations of the Public Works Depariment, and
will refer first of all to *Irrigation’ During the yer © now drawing to a
close, productive irrigation works, after meeting all ~harges for main-
tenance and repairs. as well as interest on capital, returned a net profit
to the Statsof 272} lakhs, or slightly less than the corresponding figure
of last ye'r, whioh was 281 lakhs. I[for the ensuing year, we anticipate
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& net revenue of 274} lakhs, which closely approximates to the actuals
anticipated for the current year. Now that the triple canal projeot of
the Punjab has come.to completion with the inauguration of the Jhelum
Head Works at Mangla, performed by His Excellency last January, an
appreciable inorease of irrigation revenue will, it is hoped, be realised in
the near future.

“ In the course of the discussion on the Budget for 1916-16, the Hon'ble
Pandit Madan Mohan Malaviya suggested this time last year that the allot-
ments for irrization might £11 be shown in one place in future, and Bir Roblert
Carlyle promised to consider the matter in regard to the ensuing year’s Budget.
I am glad to say that it has been found feasible to give effect to this suggestion,
and that the allotments will be shown together in one place in the Budget
which will be presented to Council on the 21st of March, and the figures- will
be shown in the memorandum explaining the details of the estimate.

“ The provision made for canital outlay for major irrigation works durin
the ensuing year is, under ¢ 490—Productive Works,” Rs. 186°756 lakis an
under Protective Works Rs. 62-10 lakhs—Total 197-66 lakhs. This total shows
a deurease of 17-23 lakhs as compared with the provision for new major worksin
thorevised estimates for the current year, which stands at 215-10 lakbs, and this
reduotiou is, of o>urse, necessitated by the general policy of curtailing expendi-
ture as far as possible.

“The Hon’ble the Finance Member, in his introductory speecch, has
already briefly alluded to the present phase of some of the large irrigation pro-
jeots which are under cousideration. - I may peirhaps be allowed to make a few
observations in supplement to his remarks. As Hon'ble Memnbers are aware,
the great Sukkur Barrage scheme wag submitted to the Sccretary of S'ate some
three yea:s ago, but was returned for reconsideration by the Government of
India, in consequence of the advice tendered to the Secnetary of State by a
Committee convened by him that there was rot sufficieut eviaence that irriga-.
tion in 8ind had suffered in the past, or would be likely to suffer in the future
in consequeunce of further withdrawals of water from the Punjab rivers,
and, further, taat it seemed donbtful whethar the project as designed would
prove to be a productive work. ‘I'he scheme has since been reinvestigated b
the Irrigation Engineers of the Government of Bombay in -consultation wit
the Inspector-General of Irrigation, and a revised project resulting from all this
consideration is now about to be drawn up for approval. The Bukkur Barrage
project presents many problems of considerabl - difficuity, and it is possible that
considerable advantage may accrue from the further investigation to which the
original project has now been submitted. In any event, in view of present
financial circumstances, it is improbable that any money could possibly have
been spent upon it, even if the project had met with approval on its first
submission.

“ Another large scheme to which reference has been made is that for the
utilisation of the waters of the 8arda river. . The original soheme provided for
a division of the available water-supply between the United Provinces and
the Punjab. 1In regard to the Punjab, the design was to augment the supply
of the Kastern Jumna Canal by means of a feeder channe! frum  the
Ganges river which in turn was to be replenished by the water frc. the Sarda
river. By this arrangement, it was intended that the Western J umna Canal
in the Punjab should be able to draw more largely upon the waters of the
Jumna, and thus to extend irrigation to the dry tracts in the Rohtak and
Hissar districts lying within its command. 8o far as the United Provinces
were concerned, the project only provided for the irrigation of the western
districts and none for Oudh. Considerable difficulties, both of a technical
and administrative character, were inherent in this sch~me, and the Govern-
ment of the United Provinces have recently submittel an alternative which
aims at the utilisation of the S8arda water within the confines of the province
and the extension of irrigation to Oudb. The original exclusion of the pro-
vince of Qudh from the henefits of the earlier scheme was due to the belief
that the Talukdars of Oudh were strongly opposed to the introduction of irriga-
tion. Nou only, however, have circumstances recently altered but the cost



FINANCIAL STATEMERNT. 281
[9rr Maxcr, 1916.] [2fr. C. H. 4. Llill; Sir C. Sankaran Nair.}

of well irrigation has considerably increased, and it is now clear {hat there is a
keen desire on the part of the province of Oudh to participate in the irrigation
from the Sarda. This alternztive proposal, now before tho Govirnment of Iudia,
is only a part of the complete scheme, and docs not preclude the possibility of
extension in accordance wi.h the original design.

“ In the matter of the division of the waters of the Cauvery river between
the Government of Madras and the Mysore Darbar, both disputants have been
given and have exercised the right of making representations, regardicg the
arbitration award and of replying to each other’s observations, The case is
now before the Government of India, and it is hoped that final orders will be
passed during the current month.

“ As regards Civil Works, I have nothing to add to what is stated in the
Financial Statement regarding Capital expenditure on the New Capital nt
Delhi. The total Imperial grant provided for ¢ 45—Civil Works,’ exclusive of
sums allotted for expenditure to be incurred in the Civil Department mostly
in the seveial minor administrations and in the administrations of the North-
West Frontier Province aud Baluchistan, is 80 lakhs as compared with 100
lakbs provided in the Budget for 1915-16. The purposes to which the grant
of 80 lakhs mentioned above will be applied are the following :—

(@) 74 for the Delbi Province Ordinary, i.e, apart from New Delhi.

(6) 1-00 Arch=ological expenditure,* .

(¢) 593 Payments in England on account of stores, furlough allowance, ete.
(d) 27-38 Original works vew, and in progress.

(¢) 8186 Repairs, Establishment and Miscellaneous charges.

(f) 414 Reserve for unforeseen expenditure.

80-00

The Hon'ble Sir C. Sankaran Najir introduced the following
heads of the Financial Statement for 19:6-17—

Recenne. Ezpenditure.

Education. Medicsl (Sanitation).
Education.

Ho said :—* 8ir, I introduce the following heads of the Ficancial
Statement, that is, Education and Sanitation details of which will be found
in the Explanatory Memorandum, paragraph 98, from which the Hen'ble
Members will see that the Budget estimate for expenditure in 1916-17
is about 18% lakbhs in excess of the revised estimate for 1915-16, that is the one
being 475 lakhs and odd, tbe other beirg 4¢8 lakhs and odd. I have no doubt
the Hon’ble Members will consider this satisfactory, considering the financial
positicn. .

“ There is nothing else of any great interest to which I need refer. I will,
however, draw the attention of Hon’ble Menibers to the fact that out of the
estimate for 1915-16, 44 lakhs has lapsed, and that out of the estimate for
1916-17, Government have been able to keep in reserve only a sum of 181
lakhs.

«With reference to Sanitation, I have very little to add to paragraphs 108,
109, 11v, 111, 114 and 234 of the Finance Secretary’s Memorandum which
explain the details of the estimates. In regard to the estimates for 1915.16,
out of & reserve of 770 lakhs, one lakh has been allotted to the United
Provinces for the improvement of the pilgrim route from Xedarnath to
Badrinath, two lakhs to the North-West Frontier Province for the benefit of
the Peshawar Municipality in aid of their scheme of drainage and wator-supyly,
and *70 lakhs to Delhi for sanirary improvements. The ba.ance of the reserve,
which comes up_to four lakbs, has lapsed in view of the nced for economy.
Out of the five lakhs which were allotted to the Iadian Research Yund m
1915-16, we have spent Rs. 2,52,216 for anti-malarial schemes in :'Delhl and the
United Proviuces; to the DBombay School of Tropical Medicine, we have
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allotted a lakh of rupees and we have given Rs. 80,000 to carry out a scheme
of experimental rescarch in Lucknow. T might also bring to the notice of
Hon’ble Members that the Research Association has conducted various
inquiries at its own expense into cholera; water analysis, plague, diabetes and
tuberculosis. Jor the year 1916-17, no fresh grants have beon made fcr
Sanitation. We have allottel three lakbs to the Indian Research Fund, two
lakhs to the Peshawar Muunicipality, and the residue of four lakhs will be
temporarily resumed in view-of the financ'al situation. It will be made
available for expenditure on Sanitation later on, on a return to normal condi-
tions. .

“I do mot think there is anything else of interest which I have to bring
to the notice of the Council.”

The Hon'ble Mr. Sharp:—“Sir, in conuection with the head
 Education,’” I Jay on the table the annual narrative of educational progress.
It is important to notice that, in the general tables which it contains, an
anomaly has been removed whereby. in previous years, the figures for certain
Native States wers included. This fact has to be romembercd in comparing
the general tables of 1913-14 with those of 1914-15. 1f the figures for these
States be excluded from, the general tablesof both those years, then we find
that in 1914-15 the number of educational institutions 1ncreased by over
4,000, pupils by 260,000 and expenditurc by about 120 lakhs. Theso figures
of increase may be taken as probably under-estimates; for it has been
impossible to get precise figures for some of tre areas which have now been
excluded. and I have therefore made an estimate for them which probably errs
on the side of moderation. These figures suffice to show that the effect of the
large educational grants which were made by the Government of India are :{ :
1o means cancelled by war conditions, and that progress is stoadily maintained.
The detai!s of this development and of the various improvements carried out
will be found in the narrative.”

At this stage the Hon’ble Sir William Clark loft the Chair, tvhich
was taken by the Hon’ble Sir Reginald Craddo-k.

The Hon'ble Sir William Clark introduced the following heads
of the Financial Statement for 1916-17 : —

Revenue. Ezpcnditure.

Salt, Salt.

Excise. Excire.

Posts and Telegraphs. Cu-toms. '

Statiosery and Printing, Ports and Telegraphs.

Stare Railways. Stationery and Printing.

Sub:idised Companies. Protective Works, Hailways.
Buusidised Comr.auies,
Miecellaneous Railway Expenditare.
Cupitul cullay on Scate Bailways.

He said :—*“ 8ir, I beg to introduce the heads, Salt, Exise, Customs, Post
Office and Telegraphs, Btationery and Printing and Railways. Asin previous
yeais, I will ask my Hon’ble friend the President of the Railway Board tu deal
with Railways, and in discussing the olber heads, I will confine iny remarks to
mattcrs of ganeral interest, defailed explanatious of the estimates being slready
before Hon’ble Me:mnbers in the memorandum.

* The total revenue of the Post and Telegraph Department for the year
1914-15 was £3,489,800. According to the Revised Estimnte the amount
for the current year will be £3,627.100 representing an increase of £127 800,

and we anticipate that, unless there is a material alteration in the conditions
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prevyiling at present, there will be further increase of £137,500 during’ the
coming year.

 The total expenditure for the yenr 1914-156 amounted to £3,178,900, and
we hopo to keep within £3.19!,7u0 for the current year.

“ In the matter of capital outlay on the Telegraph service, the Budget
Estimate for 1916-17 is £277,900 exclusive of the share of establishment
chargos, ns compared with a Revised Estimate of £1.1600 for the current
year and a sum of £165,000 actually spent during 1914+-15. Since the com-
mencement of the war. every clfort has been made to keep down capital
expenditure, and the anticipated increase is due mainly to the rise in the prices
of Erglish stores and the replacement of material supplied to the Army Depart-
ment for issue to the Expeditionary Forces.

‘“ As regards Balt, Hon'ble- Members will be interested to learn that,
in the salt areas under the cuntrol of the Commissioner of the Salt Revenue
in Northern India, widespread and successful cfforts have been made to
stimulate the export of saltpetrs, which is urgently required by Great Britain
and hor Allies for tho manufacture of explosives, The result of these efforts
has not only been to afford a substantial degree of assistance to the Allied cause,
but has aiso incidentally given a fresh stimulus to tbe industry of saltpetre
which is carried on by the pour and hard-working class of Nunias.

“In regard to Customs, I cafi add nothing to what my Hon’ble Colleague
the Finauce Member has alrealy said regarding our customs revenue, and the
various causes which have afficted it during the past year. Freights were
already high during the first portion of the year, and in consequence of the
large demands subsequently made npon the Bri-ish and Allied mercantile
marine for the movement of troops in the Alcediterranean theatre of war, they
rose in the latter portion of the year to heights altogether unprecedented. ‘Ahat
there has not been a greater falling-off in Indian exports is no doubt due to
the faot that a large number of these are in such demand outside India, that
importing nations are ready to pay the very greatly.increased piices which
the rise in the freights has caused. Reccently, however, thiere bas been a most
weleowe decline from the high pitch which was latterly reached, although
there is no ground for bope of a return during, at any rate, the period of war to
snything like the normal freights previsusly prevailing  The demands on the
care and vigi'ance of our custows staff have continued to increase, with the
oloser watch which is being maiutained on goods destined for neutral ports and
on dealings with enemy firms in neutral countries. The grip of the British
blockade upon the very slender volume of commerce which still finds its way
to the enewmy, grows ever tighter; the fresh egpedients which are constantly
being devised on the part of enemy importers, are bsing met with ever increas-
ing precaution. Last year I paid a well-deserved tribute to the customs staff
ca whom a very hcavy burden was thrown by our war trade policy, and to
the mercantile public for their ready acquiescence in these necessary restric-
tions. I agsin desire to remew my appreciation of the work of the Customs
Department and to cxpress our thanks to the commercial community for the
way in which they bave seconded our efforts.

* Among the more important activities of the Commerce and Industry
Department during the past year, have been certain incursious which it has
been necessary for us to make into a sphere which is generally considered
somewhat outside the scope of a Government departient. Chief among these
was tho scheme for the Governmental control of the purchase and export of
wheat. 1 need not go into details about the working and results of this
soheme, since it was dealt with fully by my Hon’ble Colleague the Finance
Member in his Financial Statement. At present, owing to the nature of the
past season, shipment by Government is in abeyance, but the prohibition on
export is still in force and will continue to be.so, and the machinery creaied
last year remains ready for employment against the time when circumstances
may warrant.a resumption of our exports.

“Thero have also been other commercial activities which are important,
not only from the assistance which they have given to the Allied cause, but
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also in their economic aspect in this country. The great jute manufaoturing
centre of Calcutta has been called upoa, under an arrangement made through
the Commeroce and ]odustry Department, to supply vast quantities of sandbags
and olnth to Great Britain and the Allies for use in military operations, The
arrangement entered into with the Calcutta mills has now been in operation for
nearly six months, and the smoothness with which it has' worked has drawn
from His Majesty’s Gorernment a warm appreciation of the zcal and patriotism
of the Calcutta manufacturers. His Majesty's Government have also invited the
Department to express their thanks to the Oalcutta shipowners for the handsome
reductions which they made in the then high level of freights in favour of
jute manufactures shipped for military purposes to the United Kingdom.

“ The resources of the Indian manganese and wolfram fields have become
of the very greatest importance in the provisions of munitions of war.. Tne
former industry was fully organised and required little stimulation or assistance
from Govcrnment, otherwise than in the provision and regulation of railway
transport., The wolfram mining industry, however, is oarried on in the
comparatively undeveloped country of Lower Burina, where it was necessary
for Government to give a large measure of direct assistanoe by the provision
of labour, the improvemest of communications, the tumporary relaxation of
the mining rules and the furnishing of the advice and assistance of mining and
geological experts, in all of which matters. the Burmu Government have taken
a vigurous and important share. The result, it is hoped, will be not only to
furnish valuable assistance to Great Britain and her Allies in the conduct of
the war, but aiso to stimulate the growth of sn important industry and the
develupment of the resources of tho provinoe.’’

The Hon'ble Sir Robert Gillan:—“ B8ir, in the Railway
Dapartient, as in every Department of the Government and every private
concern throughout the country, there is one word that recurs on eve:i
page and every paragraph of current history, and that word ie  war.’ 1 wi
to develop this in three directions—as regards railway finance, as regards
congestivn, and as regards the manufacture of muvuitions.

“In the matter of finance, the effects of the war were very plain from what
the Hon'ble Sir William Meyer told us the other day. On the capital
side in tlie current year, for instance, against an original grant of 8 million
pounds we now propose to spend only £4,9¢0,000; and for next year
the provision is no more thaa £3,000,000. Put it will be clear that
a very large restriction of expenditure was in any c:.se inevitable, both because
we were precluded from going to the Home market for mouey, and because
materials were not available, even if we could have got more money. Tke
second point is very important ; indeed, only the other day the Seoretary of
State informed us that he was very doubtful whether we should be able to get
materials for even a threg million programme. The Council will be interested,
however, to know that in' view of this ditficulty, we have definitely reserved a
certain sum in our Budget to enable us to purchase rolling-stock if available in
India, and that no indent goes home without a sperial examinatien to satisfy us
both that the materials are absolutely necessary, and that no jart of the manu-
facture involved can t: carried out in this country. Thus, we hope to give a
little assistance to Indian industry, and at any rat~ we avoid interference with the
important work of manufacture of munitions at home. On the Revenue side,
the position this year is that we now hope to make £2,370,000 more than the
Budget estimate, without exceeding the Budget grant of expenaiture. T'his of
course is not a result that would normally have been oxpected. Normally,
if railways earned £2,370,000 in additional traffic, they would spead a
proportion - of that sun.—perhaps 23 per cent or £600,000—more in
working expenses. The actnal result has been secured by the efforts made
by railways, which tie - Railway Department wish to acknowledge, in
order to scoure the utmost possible-economy in working. In the Revenue
Budget for next year, we have stdl to aim at the same great object of
contributing the mazimum net revenue to the Empire. But hers somes.
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special factors come into play. For instance, the price of materials and
stores will be very much higher. Then, of course, on the supposition that the
war continues throughout the year, we shall bave aguin to carry a
Iarge proportion of military and coal traffic, the cost of working which
is high in proportion to the receipts. But the main point is that, under
the conditions of railway working, restriction of expenditure becomes
more difficult the longer it is continued Thus, to mcet an emergency,
we may postpone expcnditure on maintenance of ways or repairs to engines,
but as engines continue to be Jaid up and the condition of the permanent-way
ceclines, a point enmes at which expenditure is absolutely essential or the
capacity of the line is affected. This will explain why the percentage of
working expenses to receipts, as estimated for next year, is 53:60 against 52-68
in the revised estimates of the current year; and it is interesting to observe
that in the last normal year—1913-14—this percentage was 62'13. But of
comrse in corsidering these figures the special factors I have mentioned have
to be taken into account.

“ Next as regards congestion. This too is the result of the war, because
it has arisen from the great shortage of tonnage. ‘lhe coal carried by sea from
Bombay to Calcutta alone was well over 2 million tons a year, and all this has
beca thrown on to the railways in addition to their ordinary traffic. What has
to be said on this subject, I thiuk, is, first, that no railways could possibly be
expected to bz so equipped and organised as to carry, without some dislocation
and delay, new traffic of. this description, that the Railway Department and
Railway administrations have co-operated to improve, where possible, and
everywhere to make the fullest possible use of the facilities by all existing
routes, that we have nct been unsuccessiul so far, we have at -any rate
carried on and hope to continue to do so. But about the prospects of the
next busy season I do not know what advice our commercial friends would
give us. Isthe pressure then going to be more severe than it has been recently ?
Probably the factors are so indeterminate as to make it very difficult to give
an answer to this question

“ Then I come to the manufacture of munitions. This is a new thing for
railways, and some people were very doubtful whether we could do it. Well
we have done it. And it is not only a railway business. It is a business in
which a number of private concerns bave co-operated very energetically and
successfully. I suppose it would scarcely be proper for me to give out the
exact number of shells we are turning out every week, but it is a considerable
number and it is increasing from week to week. And it is surely a matter for
great congratulation tn every one of usthat these products of Indian hands,
made out of Indian materials—because we rely on the enterprise of Messrs.
Tata for our raw materinls—are being employed against the common enemy.
They are a weighty and a striking proof of the devotion of India to
the cause of the Empire.

“ Naturally, Sir, the railways of India have had much to do with India’s
share in the war. They have had, for instance, heavy work in connection
with the movements of troops. aud they havebeen veiy proud to receive the
commendations of His Excellency the Commander-in-Chief on the way in
which this work has been carried out. They havs given a number of their
officers for active service. They have not only contiibuted something in the
way of munitions themselies, buc they have done what they can to avoid
interference with the manufacture of munitions at home.

«7T bave been asked, is this policy, involving as it does a restriction of
expenditure, a sound policy from the railway point of viow ? But it seems to us
that in these days railways cannot afford to have a separate policy of their
own. The improvement of their property is a matier of the highest importasce,
but the first. thing to provide for is its security, and the primary object of
railways, as of every otker interest in the Empire, must be the successful
proscoution of the war.” .

At this stage, the Hon’bis Sir Reginal® Craddock left the chair,
which was-taken by the Hon’ble Sir Wiliiam Clark. -
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The Hon'ble Sir Reginald Craddock introduced the following
heads of the Financial Statement for 1916-17 :— :

Revenue. Espenditure.
Registration. Registration.
Jails. General Admivistration.
Police. | Courts of Lavw.
Medical. Jails,
Police.
Medical.

. He said :—* Sir, the departments with which the Home Department is
concerned, are departments which are extremely useful and necessary to the
State, but are generally accepted, as they are, without much discussion;-and I
propose to make conly a very few remarks on this occasion. Uunder ¢ General
Administration * I should just like to notice that, in spite of- the finanoial
difficulties that prevail, the scheme for the revision of ministerial establishments
and improvemert of their pay in district and other offices in the United Pro- °
vinces, invelving an actual cost of Rs. £,73,000 a year, was given effcot to from
April 1st,1915. It will be very satisfactory to Council, who have by their
Questions and Resolutions shown their ioterest in the pay of the humbler
miuvisterial servants of Governwent, that thislong desired improvement of
the prespects of the miristerial employés of the United Provinces was mnot
postponed in spite of the financial difficulties prevailing.

‘““ Under Police, as I have in previous years remarked, a steady rise in the
expenaiture has continued and is bound to continue. I do not think that any
mowber of this Council will diapute the expedivnoy of ensuring that the pay
of the subordinate police constitutes a living wage. It has oonstantly been a
complaint in the press and among the public generally that the huwmbler
policemen, constables and head-constables, are not given cunough to live upon,
and you cannot expeot that they will always keep their hands clean and do their
duty as they ought to if their pay is inadequate. Beveral schemes have been sent
up by the Provinces ; some have been sanctioned, anl some of them put into
foroe, or will very soon be ;ut into force, for improving the. pay of constables
and biinging them more iuto accordance with the increased cost of living,
The recommendations of the Police Commission, it is true, brought about
certain progress in the pay of these humble servants, but by the time
that the recommendations had ocome into force, the cost of living had
already risen to such an extent, that the recommendations themselves did not
go as far as had been anticipated. Consequeuntly, in the present and subsequent
years, we may expect a small increase, at all events, under this bead. I have
in previous years taken this opportunity of paying a tribute to the great value
that the police services are to this country, and of deprecating ary cxaggeration
of their defects which people are sometimes prone to make, forgetting that
the few cases where thcy fail are brought much more prominently before the
pub’ic than the vastly more numerous cases in which they render the most
faithful and honourable service. ~ During this year the police bave been called
upon, more esnecially in the Punjab and in Bengal, to cope with anarchy and
in~rease of crime, and I would like to say on behalf of the Government of India
how greatly the Government of India appreciate the way in which the police
have responded to the extia call, in those Provinces especially, and generally
all over India.

‘“ Under ¢ Medical * a great part of the expenditure falls under the head
¢ SBanitation.” Perhaps I may be able to persuade my Hon'ble Colleague,
the - Finance Member, to break up the figures so that I may have some
entirely my own to speak about. At present this ha» not been done, and under
this bead 1 only mention that, as in other branches of the public service, import-
unt schemes have bad to be kept in abeyance, and anticipated progress bas
not been found possible. Orne of these schemes is the large Central Lunatic
Asylum at Ranchi, the expenditure on which bas been curteiled ; and in’ the
case of the School of 1ropical Medicine in Caloutta, financial stringency
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has made it necessary to delay the progress of the scheme that we had hoped
might have been mude by this time.

“ Under “ Jails’ I have only to renew the expression of regret I made
last year that the promised Jail Commission remains in abeyance ; but at all
eveats we may hogo that the time will not be long before that inquiry will
take place, and that on a thorough examination of the jail system  many
anticipated improvements may be brought into realisation.”

The Hon'ble Sir William Meyer intrcduced the following heads
of the Financial Statement for 1916-17 :—

Rervenue. Ezpenditure.

Opium. Refands.

Interest. Opinm.

Mint. Stamps.

Receipts in aid of superannuation. Jocome-tax.

Exchange. Iuterest on obligations other than the

Miscullaneous. Putlic Debt.
Mint.
Civil Furlough and Absentee allowances.
Superannuation Allowances and Pensions.
Erchange.
Mi-cellaneous.
Reduction or Avoidance of debt.

He said .—* Sir, I need not add anything to what has benn said on these
matters in my opening speech introducing the Financial Statement and in the
Beoretary's Explanatory Memorandum.,”

RESOLUTION RE VERNACU‘LAR MEDICLL
TRAINING.

The Hon’ble Dr. M. N. Banerjee :—*Sir, the question of supply-
ing sufficient men, trained in the western methods of treatment, for the
civil and military administration of the country and for supplying the medical
needs of the people, has engaged, fiom time to time, the attention of the
Government since the cominencement of medical education. As far back as
1R89, Hindustani classes were opened in connection with the Calcutta Medical
Coullege to train a class of men called the native military assistants for wilitary
gervice. In 1852, Bengalee classes were opened to supply Hospital Assistants
for civil administration. In 1873, the number of studentsin these classes
numbering over 80%, it was thought desirab’e to form them into a separate
sohool at Bealdah. Vernacular medical schools of the same standard were also
started in other parts of Bengal and in other Provinces. We have now fifteen
such medical schools in all India—2 in Bengal, 2 in Bibar and Orissa, 1 in
Assam, 8 in Bombay, 8 in Madras, 2 in the Punjab, 1 in the United Provinces
and 1 in Burma. -

*“The course of study and standard of examination in the ot} -r Provinces
are more or less the same as in Bengal. The idea underlying the constitution of
these sohools was briefly a lower preliminary education, a shorter course and a
lower standard examination, the higher standard being reserved for the five
Medical Colleges at Calcutta, Bombay, Madras, Lahore and Lucknow.

«But though the theory of a lcwer standard for obtaining the maxiraum
number of trained medical n.en has been accepted and acted on by Government
for sucha long time, it has not been properly developed, as the object aimed
it is often lost sight of. The students in the schools are not trained for the
special ‘purposes for which .hey are required, but are made to go over nearly
the whole course of medicine as in the collcges, and {o waste a great portion of
their time and energy in acquiring such knowl:dge and Aoing such work
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‘whick can be of no use fo them in after-life. The result is they are fitted
neither for the higher nor for the lower standard of medical praotioo.

* 8ir, in 1878, a Committee was appointed by the Bengal Government for the
gurpom of reporting on medical institutions an1 melical expenditure generally.
'he members of the Committee were J. O'Kinealy, 0. Macaulay, A. G. Payne,
J. Jounes, 8. 0. Maockensie, A. S. Lethbridge, R. Harvey. The following
extracts from their report will illustrate my point :— .

¢ Io the opinion of the Committee, it is distinctly proved that, in spite of the elaborate
education offerud, they fail to become practitioners, and are by no means ulways useful
assistaots.’

¢ The teachers at Sealdah are able men, especially selected for the post. Why then is the
result ro unsatisfuctory ? The Commitiee would answer, becauso it aims too high, is too
theoretical and too little practizal for the class of men who have to be teught. The men
leave tbe school with a minute book-knowledge of anatomical detuils, which they will not
apply in practice and which are soon forgotton, but who cunnot extract a tooth or seta
fracture ; men ho will glibly run off pages of description of discares of the heart and attempt
to diagnose them by placing a stethoscope on the right nipple, who will pass an examination
in Chemistry, but cannot test a specimen of urine, ¢tc., ete.” .

¢ Several medical officers consulted by the Committee deprecate any lowering of the
standard of education. There seems to be some confusion uf idews, however, between the
standard aimed at and that actually realized or realizable. Thbe former is a complete medical
education; the latter is probably the lowest achieved by sny medical school. The object of
megdical education is to train men to battle with disease; bat this great end is often in du.nEBr
of being overlooked in a misspprehension of the means to gain it. We tarn ont pretended
chemists and a icts instead of doctors, ard a stulent’s time is so taken up with the
encyclipmlic * details of the many .subjects in w-Lich be bus to satisfy bis examivers, that he
has nothing lcft for that practical work by which 2lone he can learn to apply Lis thevretical
knowledge to the relief of disease, etc., eto.’

. ‘The Committre believe that under a more practical system of education the realisable
standard may be very greatly raised without increasing the length of the vurriculum from 8
years to 4 as has been proposed, eto, eto.’

‘ The experience of the medical bers of the ittee lead them to the belief that
Hospital ‘Assist. ducated hools at Agra, Nagpur and Lahore, are as a rule much better
qualified then thuse educuted at Sealdub, although noue of these schuols bave so large s
teaching staff or is so well supplied with appli for teaching ss in the Sealdah Sclool.”

¢ It cannot be ton frequently repeated that the object of the school is to train Hospital
Assistants aud humble villsge pructitioners who are expected to be satisfied with incomes
ranging from Ws. 10 to Rs. 60 a mouth.’ i

“ Bir, nothing could have made clearer the intention of the Government
or the object to be aimed at. And no words of mine can put more strongly
the reasons for the present Resolution, the concluding paragraph heing ite very
essence. .

“ Fut in spite of the intention of the Government, and in spite of the
clear definition of the-aim given by the Committce, the vernacular schools,
impelled by the force of advancing western medical tcience and by a natural
-desire to improve themselves, have continued to raise their standards and have
come to a point when they can scarcely be ca’led vernacular schools. The local
Acts of Medical Registration have completed the transformation. Lectuics were
a :eady being given in Lnglish. The examining bodies appointed by the Acts
have now ruled that tho examinations also are to be conducted in English, and
have raised the prcliminary qualification to Matriculation. These rules about
lectures and eraminations have already aficcted the private institutions
-which have come into oxistence during the last quarter of a century to suppl
.thedemand for more medical education, and which followed the same atnudiri
as the old vernacular school. . One of them has ceased to exist, and another is,
I understand, goicg to wind up in April next. The inevitable result of all
this willbe to reduce still further the mumber of trained men, which has
never becn great. for the purposes of ordinary practice. In Bengal, in
.spite of its facilities for medical education, for it ha:d the largest number
“of medical institutions (including the four private), the number of mon with
registrable qualifications is under 8,000. Isit not appallingly small for a
population of 50 millions, in com parison with 30,000 qualified men for a popu-
lation of 30 millions in England ? It secms strange that with 50 few qualified
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men for the medlical register, the passed students of the private medical
institutions should be excluded from it. I venture to think it was neither wise
nor just. It was not wise, as their inclusion would have more than doubled the
number of registrable medical men, and it was not just as, when the Medical
Acts passed in England, all those who were practising before the enactment
were included in the register.

* So while the standard of medical education is being raised and the prac-
tising medical men are being weeded out, the dumb millions are entirely for-
gotten and allowed to die without medical treatment or left at the mercy of
the quacks, It may be said that there are the Kavirajes, Hakims and prac-
titioners of other methods. But times are changed and the majority of the
population are for the western method of treatment, being impressed with its
efficiency.

“ What is the remedy? Sir, I humbly suggest that the only remedy
lies in going back, if possible, to the old standard for medical schools, or, if
that is not possible, to start new institutions with the humbler aim of training
humble village practitioners. These institutions should have the same distin-
guishing features, riz., a lower preliminary qualification, medium of instruc-
tion chiefly vernacular, and a short course. The first and second will be the
same as for the old Hospital Assistants. But as regards the third, a thorough
revision of the course of study is necessary.

“ This is not a place for going into details. But the main principle is this.
The students should have a thorough practical training which will make them
efficient country practitioners. They must not waste their time in learningthe
details of such subjects as Chemistry, Botany, Anatomy, _Physiology and
Pathology. They should have a general knowledge of medicine, surgery and
midwifery, and a thorough practical knowledge of diseases they will have to
treat. Their hospital practice should be mainly at the out-door, as there they will
find most of these cases. A hospital consisting of 25 to 50 beds, admitting
those cases only with which they are concerned will- be good enough for their
in-door practice. Cases of unusual occurrence, or those requiring great surgical
skill, such as appendicitis, hernia, cataract, ovarium tumours, etc., are out of
place in such hospitals.

* These institutions are expected to turn out men who can set a fracture
»r reduce a dislocation, or do some minor surgery, men who can cure or give
relief in diseases which prevail in this country, such as cholera, dysentery,
bronchitis, pneumonia, tuberculosis, malaria, kala-azar, enteric and fevers.

«The modern methods for the treatment of some of these diseases are
striking in their effects. Sir, I have seen cholera patients snatched away from
the very jaws of death by intravenous saline injections. Antitoxin has taken
away the horrors of diphtheria. Ayurvedio medicines have given way to
injection of emetin in dysentery. Diabetic gangrene which was, in the earl
days of my practice, considered as universally fatal, has yielded to Staphylo-
coous vaccine The effects of Salvarsan are a marvel. For kala-azar, which is
as much a curse in this country as malaria, we have a, last found a cure in the
intravenous injection of antimony.

« Will our benign Government deny the benefit of all these modern
methods of treatment to the dumb millious by not supplying men who can
make use of them? Thousands can be saved if these men are supplied.
The lives of tho people are a valuable asset to the State. Will not the State
be richer by rendering thesc treatments accessible {o the people ?

“The question then is not as to the necessity of institutions which Jwill
supply such men, but as to how far it is within the range of private politics.
T have already said, and it has been admitted by the Bengal Committee men-
tioned abovo, that elaborate equipments and hospital arrangements are not
neoessary for them.  With'our very moderate equipraents at Belgatchia, wehavs
passed out from our vernacular cluses a number of capable men who, though
outside the Register, have becn usefulias countr;|practitioners and as mecdical
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assistants in the service of Government and of the various industries, such as
tea, jute, mining and shipping. Our house physicians, sclected from the same
class, are quite competent to give intravenous injections or use other modern
methods and appliances, and are entrusted with those duties at our hospital. I,
therefore, feel oonfident that a school with moderate equipments and with
a hospital of 26 beds and an out-door department attached to it, will serve the
purpose. It will not be very ocostly, and when a few model schools of this
description are started by (Government, and the main difficulty of the medical
institutions, the maintecanoce of a large hospital, is removed, private enterprise
will follow the example, and, as it bas done 1n the Arts aud Sciences, numbers
of private institutious wiil spring up to supplement the work of Government
and supply the country with the much-needed medical help on a large soale.

“When these institutions come into existence, the question of examination
will come up for consideration. A lower standard examination may be insti-
tuted either by the examining bodies now existing, or by any examining boards
specially appointed for the purpose. The passed students need not have
degrees or diplomas, they may be called medical assistants, native doctors, or
by any other name. But one thing is certain They must be recognised by
the Government as qualitied practiliouers, or the scheme is bound to fail.

“I have read with interest a stheme proposed by the Mysore Govermment
which is apposite to the point I am discussing. With your permission, 8ir, I
will read a few extracts from the statement of the Financial Secretary :—

¢ The facts of the case are simple. Thousands of men in the 1ural parts of the State die
every year for want of medical tceatment even of the simplest kind The country is poor. e
cannot maintain highly qualified medical men in every Aobli. Under theso circumstances,
should we adhere with fatal pride to a high ideal of professionsl efficiency and leave the rural
population to suffer and to die with no medical help? The problem stares us in the face and
cries out for solution, ete., etc.’

¢ The Sub-Assistant Suﬁmn, as he is now trained, is useless for the object we have in
view, e1s., the provision of village doctors. He is much above it.’.

¢ We must revert to sometlung like the native doctors of the old times. We must have
a c.t of men who, while able to render useful medical help, will be satisfied to live as villagers
among vi s on 8 modest income, etc., etc.’

1 think if we get hold of students who have read up to the lower secondary standard,
and train them in a special institation for a period of two years, we may have the desired
type of men.’

¢ Lieatenznt-Colonel F. H. Foulkes, 1.)1.S., who has been consulted about this proposal,
writes—I have been thinking of your scheme, and I like it the mora I thik of it. At first
sight it does not seem sound, bat it grows.’

“ From this paper I alsv learn that a class of persons very much like the
village doctor, and discharging the same functions, and called Practicantcs
exists in Spain. After an entrance examination they have a course of medical
study for two years, at the end of which there is an examination for the
diploma. If such a system is found necessary and useful in 8pain, how much
more necessary is it for India which is a much poorer country

“These are facts which strengthen my case. I have taken pains to
ascertain the views, in my Province, of the unofficial medical profession
and of representative men outside the profession, and I can assure
tl;tla gouncil that my Resolution has the hearty agproval of all I con-
sulted.

*‘In conclusion, may I be permitted to suggest, though the suggestion is
not covered by the terms of my Resolution, that, if the Government takes a
iavourable view of my Resolution, thcy may advise the Local Administrations
to appoint Committees consisting not only of medical experts but others who
are not experts who will leaven experi knowledge with lar;er considerations
dand a wider knowledge of human affairs. Expert knowledge, in amociation
with close grasp of actual needs and freo from prejudices which technical
knowledge is apt to engeader, will, T hope, provide s solution of this difficult
problem which will satisfy the needs of the country and the demands of public
opinion.
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“ With these words, Sir, I beg to move the Resolution which stands in my
name, namely :—

¢ That this Coancil recommends to tho Governor Gencral in Council that Local Govern-
ments be asked to consider the advisability of establishing institntions for the parpose of
giving medical stulents 8 special course of training conducted in the verpaculars so as to
qnallf_\: them‘ for ordinary medical pructice in rural aress, and of encouraging and assisting
deserving private enterprise to provide such medical edvcation.’

The Hon'ble Sir Pardey Lukis:—“8ir, I have listened with
much interest to the able speech of the Hon’ble Dr. Banerjee—a speech which
raises a most important question in connection with the general medical educa-
tion of Indian studonts, and one which must be regarded from an Imperial
stand(f\oint and nov merely from a Provincial standpoint. As my Hon’ble
friend has pointed out formerly, in the Government medical schools all over
India, Sub-Assistant Surgeons (or Hospital Assistants, as they were then called)
received their instruction in the vernacular of the province concerned, and it is
only within the last few years that English has been adopted as the teaching
medium. This change to the English Ianguage was necessitated by the paucity
of vernacular works on scientific and medical subjects. I understand, howaever,
that this dearth of suitable text-books is not as important a factor now-a-days
as it was a few years ago, and I have it on the authority of the Editor of the
¢ Calcutta Medical Journal ’ that at any rate, so far as Bengal is concerned,
several vernacular works now exist which are suitable for the lower standards of
medical education. T am irformed, moreover, that especially in Bengal there
is a steady and increasing” demand for medical men of a somewhat lower
standard than that o! the Sub-Assistant Surgeon, and it bas heen suzgested
that new medical schools should be sturted for imparting medical education
in the verpacular, the object being to secure for the rural areas a rlass of
Eraotitioner corresponding very closely to the old type of Native Doctor, which

as now practically disappeared. Insupport of this demand it is urged that the
income ohtainable from private practice in a village is not sufficient to attract
either an Asssistant Surgeon or Sub-Assistant Surgeon or at any rate not a
highly trained one, but that it would probably prove sufficiently attractive to a
assed student of a vernacular medical school who would be content to settle
own there for the whole of his professional life.

*“This is, I tnke it, the demand which the Hon’ble Dr. Baperjee has
in view in proposing the Resolution now before the Council. If so, I am glad
to e able to say that he has my most cordial suppert, even though I could not
agree to the lowering of the standard of exisiing medical institutions. In
giving this support, however, I should like to lay down three conditicns which,
personally, 1 consider essential to the success of the scheme. Tu the first
place, it must be clearly understood that these vernacular schools should be
entirely scparate institutions. There must be no attempt to graft vernacular
education upon any Eaglish teaching schocl which either is, or is about to be,
affiliated to a ‘recognised Indian University, or to a State Medical Faculty, or
to any other duly authorised examining body, such as the College of Physicians
and Surgeons of Bombay. One reason for this reservation is obvious. Any
educationalist of experience will, I think, agree with me that there are grave
objections to any attempt to combine in oce and the same ibstitution two
grades of instruction, the objects and the wedium of which aie entirely differ-
ent. But there is another reasou which may possibly not occur to laymen and
which is peculiar to medical schools, and does not affect the ordinary lay
teaching institution. As Hon’ble Members are aware, every medical
scbool has its attached hospital, the wards of which are filled by patients of
the pocrer class who, in return for gratuitous treatment, allow themselves to
be regarded as teaching material, and who have to submit to examination by
the students, to enable the latter to obtain practical skill in diaguesis. There
is, however, a limit to physical eadurance, and, in the interests of the sick and
suffering, it is impossible to allow more than a limited number of students to
examine 1 given patient I ask Ilou’ble Mewmbers to consider, for instance. what
would be the condition of a patient suffering, lei us say, from heart-disease,
after his chest had been auscultated and percussed, first by the University
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students ; then by those going up for the membership or License of the
State Medical Faculty; and finally, by the vernacular‘class. Oue feels
inclined to add—1last of all the man died also. Now, this is to my mind the
strongest reason why these vernacular schools should not be grafted upon any
of the existing institutions. The next condition I should like to lay down
is, that these vernacularly trained village practitioners should only be allowed to
practise in rural areas. They are not wanted in the large towns from which
I constantly receive complaints that there are already far too many praocti--
tioners, and that the incomec of these gentiemen is diminishing every day
as a result of competition by retired compounders and men of that class. The
advent, then, in the large towns, of yet another competitor in the shape of the
village practitioner would not be welcomed by the members of the independ-
ent medical profession. My third and last condition would be, that Govern-
ment, whilst encouraging and assisting deserving private enterprises, should
insist on some form of outside control and inspection so as to ensure strict
adherence to whatever standard might ultimately be decided on. This is, I
consider, essential in the interests of the public, for it must be remembered
that, even as regards the proposed olass of village practitioner, there is, as I
pointed out in Council the other day, a limit below which it is not safe to go
without incurring the risk of bringing into discredit the western system of
medicine. With the reservations, however, which I have mentioned, and on
the distinct understanding that this new class of medical man will be intro-
duced for a definite object, and with a limited sphere of action, I consider
that he will serve a useful purpose, and for that reason, it gives me great
pleasure to support the Resolution which, I trust, the Government of India
will be able to accept.”

The Hon’ble Sir Reginald Craddock :— Sir, the Resolution
of the Hon’ble Dr. Banerjee has been worded in general terms, and we are
therefore able to accept that Resolution, and as the Hon’ble Surgeon General
Lukis has stated, there are many reasons why we should feel sympathy with the
objects which Dr. Banerjee bas in view. I think most of us remember men
of the hespital assistant class, as they were cal!::d, who had been trained in a
vernacular school and who had no knowledge of English, and I kpow that
some at least of thesc 'men, had obtained the confidcnce of the public, were very
well regarded by their Civil Surgeons, and certai:.ly made considerable private
practice. 'We have not had time in the interval, since Dr. Banerjee proposed
his Resolution, to look up the whole history of the subject and to find out
exactly why, in the sevemf Provinces, vernacular instruction has dropped, and
whether there were at that time reasons other than financial for not continuing
schools of this type.

“This history we shall now be very glad to investigate, and in the meantime
we are perfectly ready to ask the I.ocal Governments to consider the advisabil-
ity of establishing such institations for the purposes mentioned, and of encovr-
aging and assisting deserving private enterprise to pr.vide such medical edu-
cation, if full and complete examination of the suu ect shows that that course is
both desirable and feasible. We, of course, canuot commit ourselves further
thau this. The Hon'ble SBurgeon General Bir Pardey Lukis has mentioned
certain reservations which would limit any practicu! recommendations to which
he would be prepared to subscribe, and it is possible that the Local Governments
may find othcr reasons or other reservations that they would like to make on
this subject. But we are perfectly willing to address Local Governments in
this sense, and to do anything fgat we oan in order to see that the subjeot is
thoroughly examined and 1s not summarily rejected by those consultcd. .

“T have much pleasure, therefore, on behalf of the Government, ‘n accept-
ing this Resolution of Dr. Banerjee.”

The Hon'ble Mr. Surendra Nath Banerji :—* 8ir, T just want
to say a word or two with reference to this Resolution. beg to support the
Resolution, which is in accordance with Bengal public opinion, as my fricnd the
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Mover has observed, and as I have been able to ascertain in consultation with
medical friends. The need of medical practitioners of the kind who +rill
be alumni of these schools is obrious. The other day the Magistraie of Bankura
reported that in his district 30,000 people died without medical aid of any
kind whatsoever. That is an oificial statement made by a district officer upon
bis own responsibility and after inquiring into the facts of the case. Tn ‘the
same district we have another telling fact The doctor was ill—I think ke
was in charge of a sub-divisional dispensary—and he could not get any medical
aid atall, It was a case of ¢ physician heal thyself.” That being the state
of things, it is obvious that a Resolution of this kind, if accepted by Govern-
ment and given effect to, will do a great deal of good.

‘ But, 8ir, [ have a word or two of comment with regard to the reservations
and the qualifications which have been suggested by the Hon’hle the Surgeon-
General. With reference to one of these qualificativns I find myself in com-
plete disagreement with him. He says that the graduates of these colleges—call
them graduates or call them alumni, as you please, it does not matter—ought
to be debarred from practising in the towns I do not think, Sir, that any
disqualification of that kind ought to be imposed upon them. It is a case of the
survival of the fittest. Some of these doctors may turn out to be eminent
medical practitioners, gifted with a genius for diagnosis, born physicians or born
surgeons who might be able to do a lot of good. . And why should you exclude
them from practising in the towns ? Why should you deprive the urban popula-
tion of the benefits of their skill, whatever that may be ?

1t seems to me that that is a disqualification, a reservation, which cannot
commend itself to public opinion, and I for one am not in favour of it. There
ought to be no disqualification of that kind. Let the public make their choice.
If they want one of these rural doctors, why should they uot be allowed to avail
themselves of his services ? I do hope that that disqualific<tion will not be
insisted op, and that it will be withdrawn after msture cons deration.

“Subject to these comments, and having in view that the public opinion
of the Province which I have the honour to represent in this Counoil is entirely
in favour of this Resolution, I beg to accord my cordial support to it.”

The Hon'ble Pandit Madan Mohan Malaviya:—* Sir, I
beg to support this Resolution. It has not been brought a day too soon before
Government for consideration. The want of sufficient medical assistance has
been a matter which hasagain and again been brought to the notice of Govern-
ment ; even in moving this Resolution the Hon’ble Doctor Banerjee has pointed
out how small js the number of medical men qualified to render assistauce to
people who need it. I hope, however, that the proposal before us will not be
regarded as any excuse or as any reason for not endeavouring to multiply the
number of medical men of the higher type who ought to be available to the
country. The need for such medical men isgreat, and the number of medical
institutions which existin the country for turning out men of Universit
qualifications in medicine is small. The restrictions that have been imposed,
and are being iwposed, are regarded as creating difficulties in the way of
people obtaining even the medical assistance which is available to them
at present. But apart from that, I think that there is room and great
room fora step in the direction which has been recommended. Such a step
ought to have been adopted long ago, but it ‘s a matter of thankfulness
that the Government is now going to recommend it to the consideration
of the Local Governments. The vernacular ought to be the medium of
instruction for every subject, except a language, and in no subject could this
medium be more usefully employed than in giving instruction in medicine.
I agree that this matter ought to be taken up by Local Governments, and I
hope that when it is, all the questions which have been raised here, and others
which may suggest themselves, will be carefully gone into before a scheme is
devised, -

“ One thing I wish to add. I join with my friend the Hon’ble Babu
Surendra Nath DBanerji in the view that the reservations as io the area in
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which such practitioners should practise ought to be removed. Apart
from every other consideration, such a reservation will most certainly
defeat the object which the scheme has in view. Onceannounce that students
who have been trained in the proposed institutions shall not be permitted to
practise their profession except in rural areas, and you will shut out a number
of students who would otherwise be willing to join them. Thisisan aspect to
which full consideration should begiven I hope that whon the matter comes
before the Provincial Governments and Committees are appointed, as has been
suggested, they will go thoroughly into the question. .

“ There is one other point to which I should like to invite attention for a
moment, and that is the great need, the insistent need, for tho Government to
recognise, even at this day, the justice of providing ineans for imparting instruc-
tion in the indigenous systerns of medicine. The Mover of the Resolution
has said a great deal in regard to the need for promoting instruction in
western wmedical science. Ido not yield to anybody in wy admiration for
the triumphs which that science, and particularly modern surgery, have made.
I feel thankful, as much as any other member, to those who have brought about
those results for the amelioration of human suffering. But I know how vast
is the service, how immeasurable is the service, which the indigenous systems
of medicine have rendered to mankind in this ancient land and this extersive
Empire. Erven to-day these systems attract and serve a much larger number of
the population than the western system of medicine, and I think it is only
right that the Government should consider hether it ought not to hclp and
encourage these systems.”

The Hon’ble the Vice-President :—* Order, Order. I must ask
the Hon’ble Member to keep strictly to the Resolution. This does not arise on
the present Resolution, which deals with the ordinary system of medicine and
not with the indigenous systems.”

The Hon'ble Pandit Madan Mohan Malaviya:—“I bow to
your ruling, Sir. I will ta%:e another opportunity to say what I wish obo this
pcint. T hope that th2 ne 1 for supplying the country with men traioed in the
medical systems which are best suited to serve the people of this country,
will be much more carefully looked into and much Eettm- provided for than
it has been in tke past.” .

The Hon’ble Mr. Vijiaraghavachariar:—* I have only one
word to say, Sir. I do not nuite understand the Resolution nor its scope.
do not very well understacd the nature of support given to it by the Hon’ble
the Surgcon Gererl Sir U'ardey Lukis, and the Hon'ble the Home Member on
behalf of the Goverument.

I view this Resolution altogether with suspicion. It is a sorry derice
invented by those who want to support the Bogus Medical Degrees Bill.
I said so at the time when it was mentioned to me. 1 am not a believer in
* born surgeons.”  We or_. sionally hear of. a born poet or a born singer, but
not of a born architect or a born surgeon. I am oneof those who believe that
in *he mattor of medicine, the saying—* Drink deep or taste not the Pierian
spring'—applies. The Y.u.'ble Mr. Surendra Nath Banerjee told us thota
large number of people at ilankura died for want of niedical aid ; but he has not
told us whether medical aid, such as id contemplated by this Mesolution,
would add to the mortality or diminish it. What is the good of a Resolution
lixe this® It is better to leave things to nature, to pure water and pure_air
and even to grandmother’s cures than to trust to medical men of this kind,
ill-equipped, ill-taught—taught in a language in which they could not exactly
understand the words translated. © May I know the words in gencral vernac-
ulars for oxygen, or hydrogen? May I kuow what the word for kidnoy is ?
What are the exact words for white corpuscles and coloured corpuscles of
blood, and what are the particular vernacular words for the various glands ?
What is the good of putting forward n Resolution without first realising the
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consequences of that Resolution 7 I belicve that vernacular educalion iu
western medical science would be a huge farce—a very hiuge farce. What
is here contemplated is, if we can, to catch hold of some poor students aud
to give those students a travesty of lessons in western medicine and western
surgery. A far better position would be to catch hold of iustitutiors for
Unaui and Ayurvedic systeras of medicine, and there to impart in English
language, instruction in Physiology and Apatomy and Chemistry. W here
there is such real education, with some substantial knowledge of Physiology
and Chewistry, the students would know where and how to look for more
knowledge. Ayurvedic and Unani students might then be so equipped
with the necessary elementary knowledge—elementary but accurate know-
ledge so far as it goes—in western science as probably to be able to dress
the wounds of a man fairly well. And therefore I am obliged to say frackl
and fieely that I suspect this Resolution,- I am bound to oppose it and
oppose it.”

The Hon’ble Rai Ghanasyam Barua Bahadur :—“#8ir, the
Resolution has already been accepted by the Hon’ble Surgeon General Sir Pardey
Lukisand the Government, and there is no need of xpeaking any more in sup-
port of it 1 have no doubt there is great force in the reasuns advanced by the
Hon’hle Dr. Banerjee that.such a class of medical practitioners will be useful,
and that there is room for them. I am sorry I do not quite follow the Hon’ble
Mr. Vijiaraghavachariar in the objections he has put forward. Even if such
a class of practitioners happen to kill men, they will certainly kill less thau
the ordinary run of untrained quacks, and I think they will be very good
suxiliaries to the higher classes of practitioners. I have risen simply to
associate myself with my friend the Hon’ble Ar. Surendranath Banerjee in
the protest he has made against the third condition laid down by the Hon’ble
Member who replied to the Resolution. 1 would point out that, in addition to
the reasons wlich have been given by the Hon’ble Mr. Banerjee, there is
another strong reason why that condition should not stand. 'What are the
poor of the towns going to do ? These practitioners are meant for the poor.
The bigger practitioners in the towns of course cannot be approached by these
poor people, and it cannot be that all these poor people will be able to get the
necessary aid from the hospitals. Some of them will require medical aid in
their homes, and if they are to get it, we must let these practitioners practise
in towns too, There is not much reason for the apprehension that the
superior -classes of practitioners will be injuriously affected by them ; if any.
body is capable of interfering with them, it will only be Dy virtue of superior
natural talent. I[n many cases I think they willi rather be very useful
assistants to the better qualified grades of the profession. I, therefore, say
that there is very strong force in the reasons put forward by the Hon’ble
ALr. Surendranath Banerjee against the third condition proposed by the Hon’ble
Sir Pardey Lukis, and I hope he will be pleased to omit it. ~With these
remarks, I support the Resolution.”

The Hon’ble Mr. Madhu Sudan Das :— 8ir, I did not expect
that there would be any opposition to a Resolution of this kind This is a Re-
solution which aims at ameliorating the condition of suffering humanity of the
poorer class. Objection has been made on the ground that these mea would
not have sufficient scientific education, and by way of illustration reference
was made to certain organs of the human body, and it was said that vernacular
students would not be familiar with the English names for these things. Does
the quack who administers medicine which” he has learnt from his grandmother
understand what is the meaning of the word ‘kidney’; does he know the
location of the kiduvey in the human body ? Perhap: he would lock for it in
the head. . 'These are the people who are now entrusted with the precions lives
of millions who constitute the backbone of the nation. The Hon'ble Sir Pardey
Lukis, with his experience of the country and with his sympathetic attitude
towards Iudians, has supported this Resolution. The poor people unde. this
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arrangemont would have doctors whose services would be available to them
within their means. The object of this Resolution is not to increase mortality
in the villages, but to improve publio health, and it is because I believe in that
object, that I support this Resolution.

““There is one point, however, Sir, that I do not understand. It may be
that sitting here as I do ata distance I could not follow the speeches. In the
matter of speeches, distance does not lend enchantment, as the poet
says. The Hon’ble Mover said—-and I understood the Hon’ble Mr.
Banerjes said—that so far as Bengal was concerned, books were available;
but there are other parts of India where books in the vernacular are not
available.” .

The Hon’ble Pandit Madan Mohan Malaviya:—“Are you
sure ? *’

The Hon’ble Mr. Madhu Sudan Das:—“ I said ‘other
parts’ ?

The Hon'ble Pandit Madan Mohan DMalaviya :—“ Are
you sure of the other parts? ™ ) -

The Hon'ble Mr. }adhu Sudan Das:—‘Other parts’‘does
not mean the part you know.” .

The Hon’ble the Vice-President :—* Order, order.”

The Hon’ble Mr. Madhu Sudan Das:—“ Well in that case,
T suppose when the Resolution is acc:sied, I hope it is the intention of Govern-
ment that every effort shall be madeto introduce books,—to invite men to
write books in the vernacular. The Government have to do something in that
direction if this Resolution is to have any practical effect. One thing I should
like i say, and that is, that it is not impossible to teach in the vernacular,
because I have come across lady students in the Cuttack Middle School—which
teaclies up to the standard of Sub-Assistant S8urgeon—who do not know a word
of I glish, but who have passed successfully and are doing useful work.
Of course we have to import into the vernaoular curtain English terms. With
these remarks, I beg to give my most hearty support to the Resolution.”

The Hon’ble Dr. M. N. Banerjee.—* 8ir, I am pleased to find
that Hon’ble Members have all spoken in support of my Resolution, with the
exception of one, Mr. Achariar. With regard to what Mr. Aochariar has said,
I should like to say one or two words. I think it is rather late in the day to
questicn whether medirine can be taught in the vernaculars, because it is an
actual fact that, in Bengal at least, it was being taught for over half a centu-

. AsIsaidin my speech, in 1852, vernacular olasses were started in the
Calcuita Medical College. And until 4 or 5 years ago medicine was being
taught in the vernacular languages, and the students who passed out of those
vercacular schoels were the hospital assistants who have been very scrviceable
not ouly to Government, but also to the people at large. They were the
regular dootors in rural areas and in villages. So that we have not to go
on theories, but on what is an established fact. As regards the medical
literature, I can say this, that an agplication was made to the Government of
Bengal by the * Bangiya Sahitya Parishad ’ praying that teaching of medicine
in vernaculars be not done away with. It was about a year ago, and the
Government sent this for consideration to the State Medical Faculty of which
I am a memier. I took with me medical books in Bergali in all the subjects
and showed _them. to the members of the Faculty. The %ooks were guod, and
the illustrations in some of them were exceptionally good and attracted the
attention of the members. One member thought that the only disqualifica-
tion was, that the illustrations were from German plates. The question was
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discussed and the outcome of the discussion was that Dr. S. P. Sarbadbikari
and myself, who were for reverting to vernacular teaching in the schools,
were outvoted by the majority of officials, but not on the ground that there
are no books in the vernacular.

“ Then as regards Mr. Achariar’s statement that the passed students of
the lower standard schools would add to the mortality,I can assure him that they
would reduce the mortality by nearly 50 per cent., from my experience of the
students of the vernacular schools elsewhere and at the institution at which I
have been teaching for the last 25 years, I can tell him that even if they do not
reducs it by 50 per cent., they would reduce it materially. I will remind Mr.
Achariar of a proverb which we have in Bengal that ‘a blind uncle is better
than no uncle. >~ One would like to have, when ill, a doctor who, though not
highly qualified, will serve his purpose than to have no doctor at all.

“ I am very grateful to 8ir Pardey Lukis for having accepted my Resolu-
tion with certain reservations. As regards the reservation about the lowering of
the standard in existing institutions, I think he is right, because it appears that
there is need for all those institutions, which have assumed a higher standard of
education. As regards control and inspection by Government, of course that
is quite essential. Otherwise, there will be one standard for one school and
another for another school, as we have at present in the existing private institu-
tions, and there will be great confusion. The standard of medical education
of the proposed . institutions should be uniform, and Government ought to be
responsible for maintaining that standard. But as regards the condition which
he imposes that those passed students should not be allowed to practise in
urban areas, I think it is undesirable and very difficult of application. For, when
the law allows any quack to practise in towns, why should a trained man be
disallowed by law from practising in town areas. I tgmk it will go against the
success of the whole scheme. I hope 8ir Pardey Lukis will reconsider the
matter. As for the other restrictions I accept them without any reservation ;
and I express my thanks to Government for having accepted this Resolution.”

The Besolution was put and accepted.
The Council adjourned to “Vednesday, the 15th March, 1916.

A. P. MUDDIMAN,

Secretary to the Government of India,
Legislative Depariment.
‘Derax :
The 17th March, 1916.
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APPENDIX A.
(RBeferred to in Answer to Quesiion 1.)
Statement showing the number of clected members as eompared with the fotal number in the

Municipalities and the District Boards of the different Provinces of India from 1910-11
2o 1914-15.

NUMBER OF MEMBERS.
Province. Year. MUKNICI PALIZIES. DistRicT BoiRDSE.
Elected. Total. Elected. Total
lhdql . . . 181011 468 940 814 6968
1911-12 449 896 859 765
191218 490 847 356 770
1913-14 492 961 364 773
191415 504 980 862 779
Bombay . 1910-11 897 2,183 248 544
1811-12 918 2,180 243 544
1012-18 949 3,161 243 548
1013-14 263 2,166 246 554
101416 | (a) ...
Bengal . . . . . 1910-11 887 1,608 207 509
1911-12 861 1,618 210 509
101218 880 1,528 211 509
1013-14 887 1,636 209 509
1914-16 886 1,626 213 513
United Provinces . . 1910-11 888 1,175 817 893
1911-12 900 1,185 619 893
1912-13 900 1,196 613 895
1913-14 877 1,181 624 897
1814-16 856 1,147 630 923
Panjab . . . 1910-11 579 1,820 364 1,128
1911-18 566 1,224 392 L117
1912-13 541 1,162 383 1,101
1913-14 548 1,179 887 1,124
1814-16 549 1,174 849 1,114
Barma (B} . 1010-11 85 671
1911-12 96 570
1012-18 97 570
1018-14 97 560
1914-16 99 561

PFigures not yet availablo.
{: '.l"l:s: are noyDis\xitt or Looal Boards in Burma.
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Statement showing the number of elected members as compared with the total wwmber sn the
Municipalitics and the Distric: Boards of the different Provinces of India from 1910-11
to 1914-15.

NUMBER OF MEMBRRS.
Province. Year. MUXTCIPALITIRS. Dierzror Boarbps.
Elooted. Total. Eleoted. Total.
Bibarand Orissa . . . . 1910-11 863 77 149 388
1911-12 <08 776 149 891
191818 435 798 147 380
1918-14 469 772 147 390
1014-15 o1 776 161 8%
Contral Provioces and Berar . 1010-11 478 758 871 509
1911-12 480 768 877 517
101218 4s1 759 377 517
1018-14 438 762 370 520
191416 e83 764 881 521
Asam . . 1010-11 66 167 177 816
191112 56 167 176 816
191218 60 167 180 816
191814 63 197 184 318
1914-15 68 311 184 818
North-West Frontior Provines . 191011 ' - 180 | . 218
191113 116 218
1912-19 - 118 218
1918-14 119 a9
1914-15 - 110, . 219
Coorg - . e 1910-11 7 68 3 18
1911-1% 9 61 2 18
181218 9 T 80 2 10
1913-14 8 50 2 10
1914 o, 8 &6 s 1
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APPENDIX B.
(Beferred to in Answer to Question 4)

Memorandum of measures taken by the Railway Board since 1905 to promote
the comfort and convenience of Intermediate and 3rd class passengers.

Immediately after assuming charge of their office in 1905 the Railway
Board issued a special letter to all the principal railway administrations calling
their attention to the desirability of making early provision in respect of the
following matters :— .

(a) Facilities for passengers to obtain their tickets a longer time before
the departure of the trains by which they intend to travel.

(b) Facilities for examining the tickets of 3rd class passeugers, both at
terminal and roadside stations, to enable them to have ready
acoess to the proper platforms and take their seats without the
crush which is liable i occur,

(¢) Adequate sitting accommodation for 3rd class passengers in carriages
s0 as to prevent the overcrowding of trains.

The Consulting Engineers were asked to watch the progress made by
railways under their control in regard to the provision of the several facilities,
and the reports received indicated that a great deal had been done to give
effect to the wishes of the Railway Board.

Bection 62 of the Railways Act gives Government power to require any
railway administration to provide and maintain in proper order, in any
train worked by it which carries passengers, such sufficient means of com-
munication between passengers, and the railway servants in charge of the
train as they approve. Bpecial action was taken by the Railway Board in
1906 to ensure that wherever practicable such means of communication
should be provided. Appendix 20 of the Administration Report for the year
1914-16 shows for each of the more important systems the number of mail,
passenger and mixed trains which had bLeen so fitted up to the 31st March
1015 and the total number of trains run. Instructions have also been
issued by the Railway Board for the fixing of a notice in each carriage in-
dicating the method of using the means of intercommunication provided.

The Railway Board have issued orders directing that boards should be
attached to the outside of each compartment reserved for women indicating,
in English and the vernacular of the disiricts in which the carriage is run, that
these compartments are for women only. A suggestion has recently been
made that a figure of a woman painted on the doors of carriages reserved for
women would prove of advantage as an indication to illiterate women of the
carriages which have been speocially reserved for them. Experiments are at
present being made on the North Western Railway to ascertain whether this
method of distinguishing women’s reserved compartments will serve a wuseful
purpose. .

Another matter which has engaged the attention of the ;R.mlway Board
is the improvement of the supply of refreshments for Indian passengers.
Special enquiries were undertaken by the Board to ascertain the nature and
cificioncy of the arrangements made by various railways for the inspection
£ licensed refreshment vendors. The practice of rmlway m.lmlmst..rat:ons
is not uniform, but in each case means have been adopted for inspecting the
wares offered for salo by thesc vendors, and for ensuring, so far as possible,
that they shall bo clean and wholesome. )

Some years ago the Madras and Southern Mahratta Railway Company
introduced speoial cars fitted with conveniences for the salo of r‘efreshmeu.ts
for Indian passengers and accc-amodation for washing before taking food in
s~cordance with caste rcquirements. These carriages are run on all xmportm}t
mail and passeng.r trains on the system. The Railway Board brought this
to the notice of all the principal railway administrations, supplying them with
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a note showing in detail the arrangements mado by the Madras and Southern
Mahratta Railway. As a result, several of tho more important administrations
have experimented with the running of dining ocars for Indian passengers The
experiment, owing it is understood to the ocaste prejudice of passengers, has

roved a failure on the East Indian, Bengal Nagpur, and ﬁastem Bengal

ailways. In the Punjab, on the other hand, it has proved eminently sucoess-
ful, and the North Western Railway propose to build & number of refreshment
cars for Indian passengers. At present the Railway Board are in communica-
tion with railway administrations regarding the further improvement of the
arrangements made for supplying refreshments to Hindu and Mahomedan
Ppassengers.

In 1909 the Railway Board, as an experimental measure, authorised the
appointment on the North Western and Oudh and Rohilkhand Railways of a
number of officials of a new class designated “ Passenger Buperintendents.”
These officers were recruited from among retired Indian officers of the Indian
Army. They were given a distinctive uniform and (Plaoed under the charge
of a speoial officer of the Traffic Department. Their duties were—

(%) to attend to the complaints of the humbler class of passengers and
to assist them to find room in trains by direoting them to
curriages where accommodation was available ;

(#) to supervise the supply of refreshments by platform vendors, and
generally to do what is in their power to seoure the greater
comfort and convenience of passengers at railway stations.

The experiments having proved successful, the appointment of these
Passenger Superintendents has become permanent on the railways on which
they were first introduced and similar appointments have been created on-
several other railways.

It is impoesible to give in detail a statement of all the works which have
been carried out during the last decade with a view to inoreasing the comfort
and convenience of 3n§ olass passengers, but it nay be stated that a great deal
has been done in the following general directions :—

(#) The construction of enlarged and improve.l waiting shed accommoda-
tion. .

(if) The substitution of high for low level platforms at the more important
passenger stations.

(#1%) The substi:ution of new and improved 8rd class passenger carriages

" generzlly of the bogie type and of the same dimensions as those
used for passengers of the higher classes. These modern carri
are fitted with latrines, upper berths and racks, while the roofsare
of improved design with greater heat-resisting properties.
iv e provision of passenger instead of mixed trains on all the more

(iv) The provision of p g ed trai 11 Ll
important routes and the introduction of 3rd class express
trains running at practically the same speed as mail trains.

(v) The intrcluction of improved lighting, mainly electric, in 3rd and
int . -ediate class carriages.

(vé) The improvement of the arrangements made on speocial
occasions at places of pilgrimage or fairs. Of what has been
do: @ in this direction, the account recently communicated to the
press, of the arrangements made by the Oudh and Rohilkhand
Railway on the ocoasion of the Kumbh Mela at Hardwar in
April last, is an indication.

Any further imsrovement in the immediate future in the direction of the
S.rovmon of more 3rd class accommodation is at presont rendered extremely
ifficult, apart from the necessity for economy imposed upon railways by the
war, on account of the impracticability of obtaining raw material required for
the building of coaching vehicles. hat is possi%le will, however, be dono
durirng 1916-17 by the rebuilding of obsolete stock. ) .
. The Railway Board have recently arranged for a special census of the
actnal number of passengers in each train daily on the routes regarding which
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there have been most complaints of overcrowding. The reports received show
that, though there has undoubtedly been serious overcrowding on occasions,
overcrowding is the exception even on these routes specially selected for exami-
nation on account of complaints received.

The results are at present being examined by the Railway Board with a
view to seeing whether by any re-arrangement of train service the overcrowding
can be reduced A special report has recently been received on the con-
veyance of pilgrim tratfic, and is cow under the consideration of the Railway
Board. They propose to adopt immediately such of the recommendations con-
lained in this report as are found on enquiry to be practicable.

8. @. P. I, Delhi—367 L. D.—17-8-16.—720.





